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RAJYA SABHA SECRETARIAT

New Delhi, the Slh April 19-73

No. KS/64/EittJ3.—Shri M. Kameswara Rao, officiating
Under Secretary in the Rajya Sabha Secretariat, has* been
granted refused earned leave for 120 days with effect from
the 4th April. 1973, the date of his retirement from service.

No. KS/2(vii)/73-Fersonnel.—The undermentioned Assistant
Editors who were deputed to prepare the synopsis of the
day-lo-dav proceeding of the Rajya Sabha for the duration
of the 83rd session on a special pay of Rs. 30/- p.m.. in
addition to their Rrade pay as Assistant Editors, vide this
Secretariat Notification of even number, dated the 20th
February, 1973. ceased to draw the special pay with effect
from the 1st April, 1973 ;—

1. Shri S. K. Bhakri
2. Shri S. D. Dubev
3. Shri U. S. Goswami.

No. RS/2(ix)/73-Personncl.Shri M D Sharma, Assistant
Watch k Ward Officer, Rajya Sabha Secretariat, pei formed
the duties of Marshal, during the 83rd Session of the Rajya
Sabha from the 19th February, J973 (o the 31st March, 1973.
in addition to his own duties as Assistant Watch & Ward
Officer.

K. DAYAL. Under Secy.

New Delhi, the 5th April 1973
No. RS/2(t)/73-Per.ionnel.—The Chairman, Rajy,i Sabha,

has been pleased to appoint temrioraiilv Shri K. Dayal, a
permanent Section Officer and officiating Committee Officer
in the Rajya Sabha Secretariat, to officiate ai Under Secretary
in that Secretariat, with effect from the afternoon of the 3rd
April, 1973. until further orders.

S. P. GANGULY. Dy, Secy.

CABINET SECRETARIAT
(Department of Cabinet Affairs)
New Delhi-4. the 4th April 1973

No A. 1901 l/2/73-Admn.I.~The President is pleased to
appoint Shri B. D. Pande as Principal Secretary, Planning
Commission, in addition to his duties as Cabinet Secretai y,
until further orders.

J S MONGIA. Jt, Secy.

(Department of Personnel and Administrative Reforms)

New Delhi-110001. the 31th March 1973
C.S.R. No. 35/16/72-£in(£)/»#.—Shri S. S. Ahlu-

walia, a permanent Section Officer of the Central Secretariat
Service (of the cadre of the Ministry oi' Labour and Rehabi-
litation) and officiating as Assistant Director in the Institute
of Secretariat Training and Management, relinquished charge
of the post of Assistant Director, with effect from the after-
noon of the 28th February, 1973.

The 4th April 1973
No 37/4/73-77JG.— The President is pleased to extend the

term of deputation of Shri R. G- Afiigaiwal. Accounts Officer.
Office of the Deputy Accountant General. Nanaal, in the ex-
cadre post of Instructor (Accounts) at the Institute of Secre-
tariat Training an-d Management for u period of one year
from the forenoon of the 6th July, 1973, on the existing
terms and conditions.

P. PRABHAKARAN, Under Secy.

New Octti-t 10001, the 31st March 1973
No. lO/lft/72-AlS(III) —Tn exercise of the powers con-

fened bv rule 3A of the Indian Administrative Service (Pro-
bation) Rules 1954, the President is pleased to confirm, in
the Indian Administrative Service, the followina members of
the Tndian Administrative Service borne on th« State Cadre of
Uttar Pradesh, with effect from the date shown against each ;—

1 Shri R. M. Sethi—4th Julv 1972.
2. Shri H. Sanwal—4th July 1972.

3. Shri Ravi Malhur—31st August 1972.
4. Shri Rajat K u m a r ^ t h July 1972.
5 Shri A. K. Jain—4th July 1972.
6. Kum, Sudha Dhar—4th July 1972r

7. Shri V. K. Maihotra—14th Julv 1972
8. Kum. Jyoti Pande—4th Julv 1972.
9. Shri Shanbhu Nath—4th July 1972

No. 10/lb/72-AIS(W).—In exercise of the powers con-
ferred by rule 3A of the Indian Administrative Service (Pro-
bation) Rules, 1954. the President is pleased to confirm, jn
the Indian Administrative Service, the following members of
the Indian Administrative Service, borne on the State Cadre
of Rajasthan, with effect from the date shown against tach : —

1. Shri Anil Vaish—4th July 1972.
2. Shri Priyadarshi Thakur—4th July 1972
3. Shri DharHm Singh Meena—6th July 1972,

No. 10/10/72-/1 IS{III).—In excrci e of the powers con-
fened by rule 3A of the Indian Administrative Service (Pio
bation) Rules, 1954. the President k pleased to confirm,
in the Indian Administrative Service, the following members
of the Indian Administrative Service borne on the Mate Cadic
of Maharashtra with effect from the date shown against
each : —

1. Shri Anupam Das Gupta—4lh July 1972.
2. Shri D. K, Sankaran-^tth July 1972
3. Shri A. K. D. Jadhav—4th Julv 1972.
4. Shri S S. Sohoni--4th July 1972.
5. Shri S. V, Joshi—4th July 1972.
6. Shri Vinav Mohan Lal—20th July 1972
7. Shri A. P. Sinha—4th July 1972.
8. Shri P K. M. Roy-^th Julv 1972.

No [0/l/72'AIS(ifl).—In exercise of the power-, c^n-
feircd by rule 3A of the Indian Administrative Service (Pi'.1-
bation) Rules, 1954, the President is pleased to confirm in the
Indian Administrative Service, the following members of the
Indian Administrative Service borne on the State Cadre ot
Andhra Pradesh, with effect from the date shown against
each :—

1. Shri A. Rafihothama Rao—-4th July 1972.
2. Shri M. Narayana Rao—5th Julv 1972.
3. Shri N, S. Hariharan—5th Julv 1972.
4. Shri J. Harinarayan—4th July-1972.
5. Shri T Gopala Rao—4th July 1972.

The 2nd April 1973
CORRIGENDUM

No. 5/l/73-AlS(lV)—In the Department of Pcuonr.el's
Notification No 5/l/73-AIS(IV), dated 12th February,
1973 published in the Gazette of India, Pait-1. Section-II,
dated 3rd Maich, 1973, the name at serial No, 2 "P. Sunder
Rao" mav be read as "P. Sundara Rao".

The 5th April 1973

No 10/8/72-AlS(fll) —In exercise of the powers conferied
by rule 3A of the Indian Administrative Service (Probation)
Rules, 1954, the President is pleased to confirm, in the Indian
Administrative Service, the following members of the Indian
Administrative Service borne on the State Cadre of Kerala
with effect from the date •-hown against each •—

1. Shri K. M. Chandrasekhar—4th July 1972.
1 Shri Prilhvi Singh—4th July 1972.
3 Shri Mohammad Riazuddin—4th July 1972
4. Shri C. T, Sukumaran—5th Julv 1972.

No. 7/15/72-AlSlV(ll)~In the exercise ol the powers
conferred by Rule 4 of the Tndian Forest Service (Probation)
Rules, 1968, the President is Dleased to confiim, in +he Indian
Forest Service, Shri S. Rumkrishnan Nair, a member of the
Indian Forest Service borne on Ihe State C&dre of Keialu,
with effect from 1st October. 1967

No. 7/35/72-ATS-IV.—In exercise of the power, conferred
by rule 4 of the Indian Forest Service (Probation) Rules,
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1968. the President is pleased to confirm, in the Indian Fores:
Service. Shri G. P. Shukla, a member- of the Indian Forest
Service borne on ths Cadre of Union Tern lone.-., with clfect
lrom the date 1st April, 1971.

The 6th April 1973
No. lQ/9/72-Al'i(Ill),-~ln exercise of the powers confer-

red by nil: 3A of the Indian Administrative Service (Proba-
tion) Rules. 195t-, Lhc Prehidtnl JS pleased to confirm, in the
Indian Administrative Service, the following members of Hie
Indian \dnunislrAlive Scrvic; borne on the State Cadre of
Madhya Pradesh* with effect from th-c dale shown against
each : —

1. Shi A. P. K. JoKi—4th July (972.
2. Shri L. K. Joshi—4th July 1972.
3. Shri K. Sankaranarayanan—4th July 1972.
4. Shri Majoj Kumar—18th July 1072.
5. Shri S\ Lakshmi Narayanan—5th July 19/2,
6. Shri S C. Mazumdar—4th July 1972.
7. Shri Vijay Sinnh-^Hh July 1972.
8. Shri S. C. Jain—4th July 1972,

No. 1/\t/12-AlS(lV).—Consequent upon their appoint-
ment to the Indian Forest Service at the initial constitution
iide the Department of Personnel's Notification No 3/18/
71-AIStlV), dated 11th December, 1971, lhc name, of S/
Shri Y. 1'. Chaudhary, Harnek Singh, Avlai Sini>h Bhinder and
Gurcharanjit Singh, officers of ex-Punjab State (-orcst Set vice,
who were appointed to the Indian Forest Service against pro-
motion quota posts arc hcieby deleted from the. Ministry of
Home AH'airs NotiHcalion No. 5/12/b9-AIS'lV> cla'ed 31st
December, 1969'.

The nth Ap,\l 1973

So. /.i l/23/70-AlM,lV).—Consequent upon his joining
the Indian Administrative Service, on the rcFint, of the I A.S
elc. Examination 1969, the appointment of Shri A. K. Bhatta-
charya, to the Indian Forest Service made on probation in
the Department of Personnel's notilication No. 4/49/68-A1S
(IV),dated the 24th January 1969, stands terminated from
that Service with effect from the 14th May, 1970.

The 9lh April 1973
No. \0/9/72-AIS(l]I),—In exercise of the coders confer-

red by rule 3A of His Indian Administrative Service (Proba-
tion) Rule , 1954, the President is pleased to conlitm in the
Tndian Administrative Service. Shri K. k. Chakravarty, u
member of the Indian Administrative Scrvjce borne on the
.State Cadre of Madhya Pradesh, with effect fiom the 4th
July, 1972.

M. R. BHARDWAJ, Undei Secy,

New Delhi-110001. the 31« Match 1971
No. F. 3/20/73-CV(/).—The President is pleased to permit

.Shri M. P. Jain, a permanent Grade I officer of the Central
Secretariat Service who was working as Under Secretary in the
Department of Food, to retire from Government service with
effect from the forenoon of 11th January, 1973 under F H.
56(K).

The 2nd Apil 1973

No. F. 3/22/73-C.V(/)._ihc President is plea cd io pcirnit
Shri G S. Bakshi, a permanent Grade 1 Olficii of the Central
Secretariat service who was on deputation to the post of
Secretary. Narmada Waler Disputes Tribunal. New Delhi, to
retire from Government service with effect iro.n the forenoon
of lllh February, 1973.

The 3rd Aw'I 1973
No. F. 3/23/73-C.i"(/).—The President is pleased to pcimit

Shri Uma Hall, a permanent Grad; T Officer of the Central
Secretariat service who wai working as an Under Secretary
in the Ministry of Rducation and Social Welfare (Department
of CuUur;) to reLire from Government service with effect
from the forenoon of 1st March, 1973

P. L. GUPTA, Dy. Secy.

New DW/ii-110001, the 2nd April 1973
No. 2ti/G/\7&-A~dJ.—The President is pleased to extend

the period of ad-hoc appointment of S/Shri M. Bhudhraja and

S. K, Gupta as Research Officers in the Department of Per-
sonnel and Administrative Reforms on the exijtitiff terms and
conditions up to 31st August, 1973 or till the po^ts are Tilled
on a regular basis-, whichever is earlier.

A. S. GUPfA, Under .Secy.

New DW/u-110001, lhc 3rd April 1973
No. ]/i/73-Kstt(E)_—The President ii pleased to appoint

Shri O. Venkatcswaran permanent Grade IV officer of the
Indian Statistical Service to officiate on an i.<l-hoc basis in
Grade 111 of that Service with effect from the afternoon of
the 21st March 1973, until further orders.

The 1th April 1973
No. 2/20/72-EiJ.(t).—In the Department of Personnel

and Administrative Reforms Notification No. 2/20/71-Estt.
(E), dated February-12, 1973, the following may be added
at the end of the notification viz. :—

"with effect from the tjmte of hsuc of this notification"
B. L. MATHURIA, Under Secy.

New Delhi, the 9th April 1973
No. 3&\/44-/72-AVDUll<).—The President is pleased _ to

appoint Shri S. C. Banerjee, Personal Assistant .of the CS.S.S.
cadre of the Ministry of Education & Social Welfare (Deptt,
of Education 1 as Reporter in the ConumsMor. of Inquiry jet
up under this Department's Notification No. 375/3 1/71 -AVD
(111) (SO. 3863) dated the 16th October, 1971, as amended
from time to time, with effect from the afft-moon of March
31, 1973 and until further orders.

No. 3K1/44/72-AVDUH),—The Piesident i,-. pleased to
appoint Shri R. A. Krishnamurlhy, a Personal Assistant of the
CS.S.S. cadre of the Ministry of Information & Broadcasting
ai Reporter in the Commission of Inquiry set up under this
Department's Notification No. 375/_U/71-AVD(lfI), (S.O.
3863) dated the lfilh October, 1971, as amended from lime
to time, with effect from the Afternoon of March 31. 1973
and until further orders.

R, C. JOSHI. Under Secy,

DEPARTMENT OF ELECTRONICS

New Delhi, the 28M March 1973
CORRIGENDUM

No. 2(19)/72-Adm.—In this Department Notification No.
2(19)/72-Adm. dated 16lh February 1973. published in Part I,
Section 2, of the Gazette of India, bearing No. 10 dated
10th March. 1973, the name viz,, "Dr. R. K. Chakravarty
may please bo read as "Dr. A. K. Chakravarty.

K. B. IYER, Under Secy.

PLANNING COMMISSION
New Delhi, the 29th Mc.rch 1973

No. F. 6{b3)/13-Adm.[.—The President is pleased to
appoint Shri P. K. Srinivasan, an officiatinc Grade II Officer
of the Indian Economic Service, as Joint Director in the Plan-
niriK Commission in a temporary capacity with effect from ihe
8th March. 1973 (forenoon) and until further orders.

The 30th March 1973

No. A. 1 \Q\?,/7172-Adm.I.—In continuation of Planning"
Commission's Notification of even number dated 14th March,
1973, the President is pleased to extend the appointment of
Shrimati Kamla Shastri as Officer on Special Duty in a tempo-
rary capacitv in the Planning Commission for a lurther
period with ertect from the 24th February, 1973 and up to
lhc 30th April. 1973 or unlil further orders, whichever is
earlier.

'Ihe 4th April 1973

No. /•'. 6(66b)/69-ADMN.I—Consequent on his appoint-
ment a1, Secretary in Ihe Department of Rehabilitation, Shri S.
Vohra, relinquished charge of the offico of the Adviser (Pro-
gramme Administration) in the Planning Commission with
effect from the afternoon of the 3lit March, 1973.

No. F. 6(6i)3)/d')-ADMN.I.—Consequent on his appoint-
ment as Secretary in the Department of Supply, Shri P. P.
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Agarwal relinquished charge of the office of the Adviser (Pro-
gramme Administration) with effect from the afternoon of
the 31st March. 1973.

No. A. 11013/8PZ-ADM.J—The President is pleased to
appoint Shri G. N. Gupta, Deputy Secretary to the Govern-
ment of India, as Director in the Planning Commission with
effect from the forenoon of the 4th April, 1973, and until
further orders.

No. F. 6(862)/13-ADM1 — Shri B. Sivaraman assumed
charge as Member, Planning Commission, with effect from
the afternoon of the 31st March, 1973.

N. K. AGGARWAL, Under Secy.

(Programme Evaluation Organisation)

New Delhi, the 2nd April 1973
No. PEO/A-12023/3 Ill-Adm.L— fhe President is pleased

to extend the period of officiation of Shri M. L. Razdan as
Senior Programmer in the Programme Evaluation Organisation
(Planning Commission) at New Delhi, for a further period
up to the 2nd July, 1973.

No. PEO/A-12023/2/12-Adm.I.— Vhv President is pleased
to extend the period of offlciation of Shri R. C. Chanda as
Joint Director in the Programme Evaluation Organisation
(Planninjc Commission) at New Delhi, for a further period
up to the 2nd July, 1973.

No. FEO/A-12,023/4/12-Adni.lr-ihe President is pleased
lo extend the period of officiation of Shri A. K. Bhattacharya
As Mechanical Tabulation Officer in the Programmo Evalua-
tion Organisation (Planning Commission) at New Delhi, for
a further period up to the 18th July, 1973.

K, BALAKRISHNAN. Dy. Secy.

MINISTRY OF LAW JUSTICE AND COMFAWY
AFFAIRS

(Department of Legal Affairs)
New Deity, the 11th March 1973

No. A-12Q26/2/73-AdmnJ(LA).-—The President is pleased
to appoint Shri P . S. Kaicker. a permanent Officer of the Stec-
tion Officer's cadre in the Central Secretariat Service and offi-
ciating in Grade IV of the Central Legal Service (Assistant
Legal Adviser) in the Department of Legal Affairs. Ministry
of Law. Justice and Company Affairs, New Delhi, to officiate
as Deputy Legal Adviser (Grade III of the Central Legal
Service) in the same Department on an ad hoc basis for a
period of 3 months with effect from the forenoon of the 15th
March, 1973 or till regular arrangements are made in accord-
ance with the rules, whichever be earlier.

No. A. 12026/2/13-Admn.t(LA).^The President is pleased
to appoint Shri A. Ncclakanthan, a permanent Assistant Direc-
tor (Litigation) under the Directorate of Estates and officiating
in Grade 111 of the Central Legal Service (Deputy Legal
Adviser) in the Department of Legal Affairs, Ministry of Law,
Justice and Company Affairs, New Delhi, lo officiate as Addi-
tional Legal Adviser (Grade II of the Central Legal Service)
in the same Department on ad hoc basis for a period of
3 months with effect from the forenoon of the 17th March,
1973 or till regular arrangements are made in accordance
with the rules, whichever be earlier.

N. D. SINHA. Under Secy.

(Legislative Department)
(Journal Wing)

New Delhi, the 29th March 1973
No. A. 3lOn/in3;Journal(Adm.).—The President is

pleased to appoint Shri M. S. Jaini, permanent Business Mana-
cwr in the Publications Division. Ministry of information and
Broadcasting and officiating Publications-cum-Sales Manager
in the Hindi Law Journal Wing, Legislative Department,
Ministry of Law, Justice and Company Affairs, as Publications
cam-Sales Manager in the said Hindi law Journal Wine of
the Legislative Department In a substantive capacity, with
effect from the 12th January, 1973.

N. K. SETH, Under Secy.

(Department of Justice)

New Delhi, the 1th April 1973
No. 8/1/13-Juv.—In exercise of the powers conferred by

clause (1) of Article 224 of the Constitution, the President
is pleased to appoint Shri Mukundrai Chunilal Trivedi, B.A.,
LL.B., to be an Additional Judge of the High Court of
Gujarat for a period of two years with effect from the date
he assumes charge Qf his office.

No, 15/2/12-Jus.U)--—In exercise of the powers conferred
by Clause (1) of article 217 of the Constitution, the President
is pleased; to appoint Shri Rameshwar Prasad Sinha. B.A.,
B.L., Shri Durga Prasad Sinhai M.A.. B.L.. Shri Chandra
Narain Tiwary, B.A., B.L., and Shri Bhagwati Prasad Jha,
B.A.. B.L., to be Judges of the Patna High Court with effect
from the1 date the-v assume charge of their office.

No. 15/2/72'Jus\.(ii).—In exercise of the powers conferred
by Clause (1) of article 224 of the Constitution, the President
is pleased to appoint Shri Hari Lal Agrawal, BA (Hons),
B.L., Shri Lalit Mohan Sharma, B.A., B.L.. Shri Sushil
Kumar Jha, M.A., B.L,, and Shri Naaendra Prasad Singh,
B.A. (Hons), B.L., to be Additional Judges of the Patna High
Court, each for a period of two years with effect from the
date they assume charge of their respective offices.

K. THYAGARAJAR Dy, Secy.

(Department of Company Affairs)

New Delht'l 10001, the 30th March 1973
No, PFR(92)-AdmnJI/72.—Shii Krishan Kumar,

Assistant Registrar of Companies, Bombay has been granted
Earned leave for 27 dayi with effect from 12th March, 1973
to 7th April. 1973 with permission to prefix 10th and 11th
March, 1973 being 2nd Saturday and Sunday respectively and
to suffix Sunday fhe 8th April, 1973 beinR Sunday to the
leave.

The 5th April 1973
No. FFG(201)-C£4/65.—Shri S. G. Chowdhury,

a reKular Compay Prosecutor, Grade II officiating as Com-
pany Prosecutor Grade I in the office of the Regional Direc-
tor, Company Law Board, Calcutta on a purely temporary
and ad hoc basis, has retired from Government service, with
effect from the afternoon of 28th February, 1972.

No. AA2011/4/73-Admn,ll.~ln exercise of the
powers conferred by clause (a) of sub-sectjon (i) of Section
448 of the Companies Act, 1956 (I of 1956) the Central
Government have appointed Shri M Gurumoorthy, Deputy
Registrar of the Gauhati, High Court, Gauhati to be the ex-
officio official Liquidator, attached to Gauhati High Court,
Gauhati, Assam with effect from the afternoon of 1st March,
1973 until further orders vice Shri Reaz Hussain.

The 9th April 1973

No* PFR($9)-Adnm.Tim .—Shri N . S. Gupta,
Registrar of Companies, Jammu and Kashmir, Srinagar has
been granted Earned leave for 13 days with effect from 5th
March, 1973 to 17th March, 1973 combined with commuted
leave for 21 days with effect from 18th March, 1973 to 7th
April, 1973 with permission to prefix 3rd and 4th March,
1973 being holiday and Sunday and to suffix Sunday the 7th
April, 1973 to the leave.

In exercise of the powers conferred by su-section 2 of
Section 609 of the Companies Act 1956 (I of 1956) the
Central Government have appointed Shri Satyai Paul, Super-
intendent office of the Registrar of Companies, Jammu &
Kashmir, Srinagar to officiate as Registrar of Companies,
lammu & Kashmir, Srinagar in addition to his own duties
with effect from the afternoon of 2nd March, 1973 until
further orders vice Shri N S. Gupta, wanted leave.

HARI PRASAD, Under Secy.

New DelhlAlOOOl, the 3rd April 1973
No. PFG(252)-CLA/69-Admn.I—On relinquishing

charge of the office of Secretary to the Government of India
in the Ministry of Law. Justice & Company Affairs, Depart-
ment of Company Affair* on the forenoon of 1st April, 1973,
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Shri R. Prasad I.CS. has been granted refused leave for 69
days with effect from 1st April, 1973, namely the date of his
retirement.

the 9th April, 1973
No. A-ilOU/l/ll-Admn, /—The President is p'cascc1 to

aDpoint the following Permanent offlceis of the Assistant's
Grade of the Central Secretariat Service Cadre of tlic Minis-
try of Finance as Section Officers in the Department of Com-
pany Affairs for the period indicated against their names:—

S.I

1.

2.
3.

4.

STo. Name of Officer

Shri S. K. Roy Choudhury

ShriV. P. Nair . . . .
Shri H. R. Mirani
Shri Narsimhan , . . ,

Period for
which
appointed

. Fiom 31-3-73
(A.N.1) to
30-4-73

Do.
Do .

Do.

O, P SRIVASTAVA, Under Secy.

Department of Parliamentary Affair!)

New Delhi-1, the 6th April 1973
No. F.3(20) p3-Admn.—The President is pleased to appoint

Shri C. B, L, Saxena, a permanent Section Officer of the
Department of Parliamentary Affairs to officiate as Undei
Secretary in the same Department from 6-4-1973 to 19-5-73.

No. F. 3(20) 111-Admn.—The Secretary, Department oj
Parliamentary Affairs hereby appoints Shri Ranbir Singh, a
permanent Assistant and officiating Research Assistant (Work
Study) of the Department as Section Officer in an officiating
capacity from 6-4-73 to 19-5-73 vice Shri C. B. L, Saxena,
Section Officer promoted as Under Secretary.

K. N. KRISHNAN, Dy. Secy., for Secy

MINISTRY OF HOME AFFAIRS

New Delhl-UOOOl, the 3lst March 1973

No. A.non/2/73-AdJ(A).—Thc President is pleased tc
appoint Shri N. Rajagopal, IAS, as Special Assistant to the
Home Mhhter in the scale of Rs. 1100—50—1300—60—160C
—100—1800. with effect from the forenoon of the 5tfi
February, 1973, until further orders.

No. A.UOn/2/p-Ad. I (/f)—The President is pleased to
appoint the following Graric II Stenographers of the Cadre of
the Ministry of Foreign Trade on the personal staff of the
Home Minister, w.e.f, tho dates indicated against their names:—

Na

1.

2.

ime of the Officer ;

Shri K. C, Goaain.

Shri M. M. Chhatwal

Scale of >
pay

Rs, 350-900

Rs. 350-770

fame of the
post to
which
appointed

1st Per-
sonal
Assistant
to Home
Minister.

Asstt.
Private
Secretary
to Home
Minister.

Date

12-2-1973
until fur-
ther
orders.

5-2-73
until
further
orders.

The 3rd April 1973
No. A.32013/5/73-Ad.KA).—The President is pleased to

appoint Shri Ram Prakash, a permanent Section Officer of the
Central Secretariat Service Cadre of the Ministry of Home
Affairs to officiate in Grade I of the service for a further
poriod with effect from the forenoon of 13th January, 1973

to 26th March, 1973 or till such time a regular officer becomes
available, whichever is earlier.

The President is also pleased to appoint Shri Ram Prakash
as Under Secretary in the Ministry of Home Affairs for the
aforesaid period.

The 4th April 1973
No. A.32O\3/3p3-Ad.I(A).-~The President is pleased to

appoint Shri S. Natairajan a permanent Grade T Officer of. the
Central Secretariat Service and Under Secretary in the Ministry
of Home Affairs to the Selection Grade of the Service for a
period of two months with effect from the forenoon of 30th
March, 1973 or till such time a regular officer becomes avail-
able, whichever is earlietr.

The President is also pleased to appoint Shri S. Natarajan
as Deputy Secretary in the Ministry of Home Affairs for the
aforesaid period.

No. A.240l3/lpi-Ad.I(A).-~^The President is pleased to
accept the resignation from Government service with effect
from the 19th February, 1973 of Shri V. V. Moharir, a perma-
nent Section Officer of the C.S.S. cadre of the Ministry of
Home Affairs.

2. Shri V. V. Moharir has also been granted extension of
extraordinary leave with effect from the 1st July, 1972 to 18th
February, 1973.

The 6th April 1973
No. A. 32013/5/73-^. 7 (A)—The President is pleased to

aopoint the following permanent Section Officers of the
C.S.S, Cadre of the Ministry of Home Affairs to the Grade I
of the Service for the periods indicated against each;—

Sl.

1.

2.
3.

4.

No. Name

Shri Nand Kumar

Shri A. R. Ailawadi .
Shri K. L. Arora

Shri H. V. Rohra

Period

With effect from 1-3-73
to 31-5-73 or till a
regular officer joins,
whichever is earlier.

Do.
With effect from 1-3-73

to 30-4-73 with a
day's break on
24-4-73 or till a re-
gular officer joins,
whichever is earlier.

With effect from 1-3-73
to 30-4-73 with a
day's break on
24-3-73 or till a re-
gular officer joins,
whichever is earlier.

2. The President is also pleased to appoint S/Shri Nand
Kumar , A.R. Ailawadi, K. L. Arora and H. V. Rohra as
Under Secretaries in the Ministry of Home Affairs for the
aforesaid period"!.

No. A.32014/25 p2-Ad.l(A).—The President is pleased to
appoint Shri K. L. Wadhawan. rtermanent Assistant of the
C.S.S. Cadre of the Ministry of Home Affairs to the Section
Officers' Grade of the Service with effect from the forenoon
of 2nd April, 1973 to 31st May, 1973 or till such time a regu-
lar officer becomes available, whichever is earlier. Shri K. L.
Wadhawan stands reverted to his substantive post of Assistant
OTI 1-4-1973.

2. The President is also pleased to appoint Shri K. L.
Wadhawan as Section Officer in the Office of the Registrar
General of India for the aforesaid period.

No. A.12014/3p3-Ad.I(A).—The, President is pleased to
appoint Shri N. K. Jain, a permanent Assistant of the Central
Se-cretariat Service Cadre of the Ministry of Home Affairs to
the Section Officers' Grade of the Service with effect from the
forenoon of 26th March, 1973 to llfh May, 1973 (both days
inclusive).

2. The President is also pleased to appoint Shri N. K. Join,
as Section Officer in the Ministry of Home Affairs for the
aforesaid period.
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TVy. A. 350H/6/71-/M. / (A)—lhc President is pleased to
sanction the continued appointment of (he following officers of
the C.S.S. on ad-hoc basis to the ex-cadre posts of Section
Officer (Special) in the scale of Rs. 350(400)-25-500-30-590-
EB-3O-8OO-BB-3O-83O-35-9OO in the Ministry of Nome AlTair«
for a further period upto the 30th June, 1973.

S.T

1.
2

3.

4.

5.
6.

7.

8.

9.

10.

11.

12.

^o, Name

Shri L. K. Garg
Shri R. N. Bedi

Shri K. M. Karnani

Shri H. P. Thapar -

Shri Arjan Singh
Shri Dwarka Nath .

Shri V. P. Chugh .

Shri B, L. Gupta

Shri H. C. Bakshi

Shri H. M. I.. Amar

Shri R..R.P. Bhalla .

Shri A. M. Bhatia . . .

Cadre to which belong.

Foreign Trade.
Department of Social

Welfare.
Ministry of Nome

Affairs.
Ministry of Home

Affairs.
Planning Commission.
Ministry of Home

Affairs.
Union Public Service

Commission.
Ministry of Home

Affairs.
Ministry of Tlome

Affairs.
Department of Com-

munity Develop-
ment and Co-opera-
tion,

Ministry of Hrme
Affairs.

Ministry of Home
Affairs.

K. RAMAMURTHY, Under Secy.

New Delhi, the 2nd April 1973
No. 4/f>/72-SCT(l).—The services of Kumari B, Scnapati

are placed &L the disposal of the Department of Social, Welfare
(Nutrition Division), New Delhi with effect from the 28th
February, 1973 (afternoon).

Kumari Ft. Scnapati, Deputy Director, Backward Classes
Welfare Ahmedabad, relinquished charge of her post on 28th
February, 1973 (afternoon).

O. R, SRINIVASAN, Under Secy.

New IM/iM 10001, the 2nd April 1973
No. U/76/7l-DIT(S).—Shri R. K. Ohri, IPS (Union Terri-

tories) relinquished charge of the office of the Superintendent
of Police, Manual, Delhi, on (he afternoon of 13th March,
1973, and his services are placed at the disposal of the Bureau
of Police Research and Development, New Delhi.

No, 15/1 \ /12-UTS.—Shri Ashok Nath, T.A.S. (Union Terri-
tories) is appointed as Additional District Magistrate, Delhi,
with effect from the forenoon of 8th March, 1973, until fur-
ther orders.

No. 15/16/72-UTS.—On his transfer to Goa, Shri M. B.
Kaushai I.P.S. (Union Territories), relinquished the charge of
th? office of the Superintendent of Police, South District, New
Delhi, with effect from the afternoon of 27th January, 1973.

No. U-14020/5/Ti-UTS.—Under Rule 9 of the I.P.S.
(Cadre) Rules, 1954, Shri R, R. Prasad a member of the Delhi
Andaman and Nicobar Islands Police Service, is appointed to
officiate as Superintendent of Police, Vigilance, Delhi Police,
with effect from the forenoon of 1st March, 1973, until further
orders.

S. C. VATSH, Dy. Secy,

New Delhi-] 10001, the 4th April 1973

No. 6/9/73-ER.—The President is pleased to appoint Shri
S. C, Jain, Assistant Technical Officer, as Senior Staff Officer
(Trailing) in the Ministry of Home Affairs on ad hoc basis,

wi;h effect from the forenoon of the 21st March, 1973, until
further orders.

G. D. GUPTA, Dy. Secy.

New Drlhi-l 10001, the 4th April 1973
CORRIGENDUM

No. F. 16/80/72-/'f/-.v.//..--This Ministry's notifications No.
16/80/72-Pars.l'I dated the 2nd and 10th November, 1972,
published in Part I Section 2 of tht; Gazettes of India dated
the 25th November, 1972 and 2nd December, 1972, respec-
tively, are hereby cancelled.

P, K. G, KATMAL, Under Secy.

New Delhi-MOOOl, the 1th April 1973
No. 24/4f73~Pers.il.—In exorcise of the powers conferred

by Rule1 3-A of the Indian Police Service (Probation) Rubs,
1954, the President is pleased to confirm in the Indian Police
Service. Shri Ashok Chaturvedi, a member of the Indian Police
Service home on the State Cadre of Madhya Pradesh wilh
effect from the 5th July, 1972.

P. P. KHANNA. Director

MINISTRY OF EXTERNAL AFFAIRS
New Delhi, the \6th March 1973

No, 22/PB/73.—The President, is pleased to appoint Shri
Sham Sunder Singh, a permanent officer of Grade IV of the
General Cadre of the Indian Foreign Service, Branch 'B', to
officiate in the integrated Grade II and III of the General
Cadre of the Indian Foreign Service, Branch 'B* with effect
from the 14th September, 1972.

2. On appointment to the integrated Grades II and III of
the General Cadre of the Indian Foreign Service, .Branch 'B\
Shri Sham Sunder Singh assumed charge of the post of Regis-
trar in the Commission of India-, Hong Kong in the forenoon
of September 14, 1972.

The 29th March 1973
No, 27//Jfl/73.—The President is pleased to appoint Shri R.

Ohandrasekhar, a permanent OJIicrr in the Grade IV of the
General Cadre of, Indian Foreign Service (B), to officiate in
the Integrated Grade IT and 111 of the same Cadre with effect
from the 3rd November, 1972.

2. On his appointment to the Integrated Grades TI and TH
of the General Cadre of Indian Foreign Service (B), Shri
Chandrasekhar assumed charge as Section Officer in the Minis-
try of External Affairs on the forenoon of the 3rd November,
1972,

The 3rd April 1973

No. 2S/PB/72.—The President is pleased to appoint Shri
Na'-asimhan, a permanent officer of Grado IV of the General
Cadre of the Indian Foreign Service (B), to officiate in the
Integrated Grades II and TIT of the same Cadre with effect
from the forenoon of the 20th June, 1972.

2. On his appointment to Integrated Grades TI and III of
the General Cadre of the Indian Foreign Service (B), Shri
Narasimhan assumed charge as Registrar in the Embassy of
India, Oslo, on the 20th June, 1972.

Ci. SUKUMARAN, Attache (PB)

New Delhi-] 10011, the 28/A March 1973

No. 49IP-47/73.—Shri K, R. Narayanan has been appointed
ns the Ambassador of Tndia to Turkey, Ankara, with effect
from the 5th March, 1973.

No. 51 /PA-I/73.—Shrimati K. Rukmini Menon has been
appointed Ambassador of 'ndia to Norwav. Copenhagen, with
effect from the 6th March, 1973.

No. 111-/^4/7/73.—On attaining the age of superannuation,
Shri K, R. Sud relinquished charge of the office of the Under
Secretary in the Ministry of External Affairs, New Delhi, on
the forenoon of the 24th March, 1973.
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The 29th March 1973
No, 52-PAI/73.—On leave-cwn;-transfer to Embassy of

India, Kathmandu. Shri N. N. Jha relinquished charge of the
post of Director in the Ministry of External Affairs, New
Delhi on the forenoon of the 15th March, 1973.

No. 53-/M//73.—On home leave-cuw-transfer from the
Ministry of External Affairs, New Delhi Shri G. Raj, relin-
quished charge at New Delhi on the 25th January, 1973 and
assumed charge of the post of Counsellor in the Embassy of
India, Rangoon on the afternoon of the 7th March, 1973.

The 30th March 1973
No. Q/PAI/56J73.— On home lcave-cwm-transfer as

Ambassador of India to Madagascar, Tananarive, Shri K. R,
Krishnaswami, relinquished charge of the post of Counsellor
In the Embassy of Indin, Rangoon on the afternoon of the
7th March, 1973.

INDRAJIT SINGH, Under Secy. (PA)

New Delhi, the 29th March 1973
No. A-PTJU113.—The President of India is pleased to con-

firm the provisional recognition of the appointment of Dr.
Luigi Duranlie, Consul General of Italy at Calcutta, with effect
from the 9th September. 1972 announced in the Ministry of
External Affairs Notification No. 13-Pt.TII/72, dated the 12th
Serytember, 1972.

The Consular jurisdiction of Dr. Luigi Durante will com-
prise of the States of West Benaal, Bihar, Orissa and Uttar
Pradesh, excepting the northern districts.

L. T. PUDAITE, Dy. Chief of Protocol (Spl)

New Delhi, the 3rd April 1973
No. CPEO/2/13.—On relinquishment of chare* of the post

of Regional PassDort Officer. Madras, the services of Shri N.
Srinivasan, an officer of Grade T of I.F.S. (B), on deputation
to the Central Passport & Emigration Organisation, are replaced
at the disposal of the Ministry of External Affairs with effect
from the afternoon of the 22nd March, 1973.

T. V. RAMAKRISHNA RAO, Under Secy. (PVA1*

MINISTRY OF FINANCE
(Department of Revenue and Insurance)

New Delhi, the 17th March 1973
HEADQUARTERS ESTABLISHMENT

No. 33.—In continuation of the Government of Irudia Minis-
try of Finance (Department of Revenue & Insurance) Head-
quarters Establishment Notification No. 16 dated the 6th
February, 1973, the President is pleased to appoint the follow-
ing permanent Section Officers of the Central Secretariat Ser-
vice, Cadre of the Ministry of Finance to officiate in Grade
I of the service for the further period mentioned against each
of them :—

1. Shri Ram Parkash—from 13-2-73 to 12-4-73 or till a
regular officer joins, whichever is earlier.

2. Shri Nem Chand Jain—from 9-2-73 to 31-3-73.
2. The Presdent it. also pleased to appoint Shri Ram Parkash

as Under Secretary in the Ministry of Finance (Department of
Revenue & Insurance) and Shri Nem Chand Jain as Under
Secretary, Central Board of Direct Taxes and ex-officio Under
Secretary, Ministry of Finance (Department of Revenue &
Insurance) for the aforesaid period.

No. 34—The President is pleased to appoint the following
officers permanent in the Assistant Grade of C.S.S. cadre of
the Ministry of Finance to officiate as Section Officer in the
Ministry of Finance (Denartment of Revenue & Insurance)
for the Oariods mentioned anainst each:—.

s.t
1

1.

%

<o. Name
2

S/Shri
K. P. Das .

P. G. Sankaran .

Period
3

. 1-3-73 to
31-3-73

Do.

Vice
4

Shri R. L. Sud,
promoted
Shri L. S. Partha-
sarathy, promoted

1
3.

4.

5,

6.

2
S. S. Nagarajan .

M. L. Nathani

V. K. Swaminathan

Kuldip Singh-II .

3
Do.

Do.

Do.

. 1-3-73—
" 17-3-73

4
Shri AS. Krishna-
murthy, promoted.
Shri K. V, Sarma,
promoted.
Shri R. K. Ghosh,
promoted.
ShriR.L.Bahl,
on leave.

No. 35.—In continuation of the Ministry of Finance (Depart-
ment of Revenue & Insurance) Notification No. 72 dated
19-7-1972 the President is pleased to appoint Shri C. S. Ananta-
pndmanabhan as Officer on Special Duty (Insurance) in the
Ministry of Finance (Department of Revenue & Insurance) for
a further period from 15-1-1973 to 28-2-1973, on ad hoc basis,
in the scale of Rs. 2500—2750.

The 26th March 1973
No. 37.—The President is phased to appoint Shri C. Bhujan-

gaswamy, an officer of the I.R.S, (Cus. & C. Excise) and lately
posted as Deputy Collector of Customs, Visakhapatnam, as
Joint Director (Drawback) in the Ministry of Finance (Depart-
ment of Revenue & Insurance) with effect from 12-3-73 fore-
noon and until further orders.

The 2Sth March 1973
No. 38.—In continuation of this Ministry (Department of

Revenue & Insurance) Notification No. 9 dated th© 20th Jan-
uary 1973 the President it pleased to appoint Shri S. Narayan,
an officer of the Indian Revenue Service, as Joint Secretary,
Ministry of Finance (Department of Revenue & Insurance)
for a further period from 1st April, 1973 to 26th January,
1974.

S. R. SHARMA, Under Secy,

New Delhi, the 20th March 1973
TNCOME-TAX ESTABLISHMENTS

CORRIGENDUM
No. 3.—In this Ministry's notification No. 534/Income-tax

Establishments, dated the 27th December, 1972, afiainst the
names of S/Shri Taranand at S. No. 24 and Krishan Lal at
S. No. 67, the dates given against their names as 30-11-72
(AN) and 4-12-72 (AN) mav be read as "29-11-72 (F .N . )
and 4-12-72 (FN) respectively".

P. S. MEHRA, Under Secy.

New Delhi, the 23rd March 1973
CusroMs & CENTRAL EXCISE ESTABLISHMENT

S. No. 39,—Shri S. K. Kaleutkar, an officer of the Indian
Customs and Central Excise Class T, lately posted as Assistant
Collector of Customs, Bombay Customs House, has retired
from service with effect from the afternoon of the 26th
December, 1972.

T. RAMASWAMY, Under Secy.

(Department of Banking)

New Delhi, the 16th March 1973

No. A-32OH/lfAdmn/73.—The President is pleased to
appoint Shri T. K. T-akshmikantan, a permanent Officer of the
Assistant's Grade of Central Secretariat Service Cadre of the
Ministry of Finance, to officiate as Section Officer in the Minis-
trv of Finance, to Officiate as Section Officer in the Ministry
of Finance. Department of Banking for the period from 1st
March, 1973 to 31st March, 1973.

WAZIR SINGH, Under Secy.

(Bureau of Public Enterprise^)

New Delhi, the 30th March 1973
No. l/12/59-BPE(IMP).—The President Is pleased to

appoint Shri B, R. Bhatia an officer officiating In Grade IV
(Rs. 1600—100—2000) of the Industrial Management Pool,
substantively to that Grade with effect from 1st March 1973.
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No. 1152/59-BPE(IMP).~The President is pleased to
appoint Shri R, C. Goya.1 an officer officiating in Grade IV
(Rs. 1600—100—2000) of the Industrial Management Pool,
substantively to that Grade with effect from 25th March 1972.

No. \/59/59-BPE(IMP).—The President is pleased to
appoint Shri C. P. Taneja an officer officiating in Grade III
(Rs. 2000—125—2250) of the Industrial Management Pool,
substantively to that Grade with effect from 2nd June 1972

No. 1/71/S9-BPE(1MP).—Tht President is pleased lo
appoint Shri P N. Agarwala an officer officiating in Grade IV
(Rd. 1600—100—2000) of the Industrial Management Pool,
substantively to that Grade with effect from 6th May 1971.

No. in5S/59-nPEUMP).-~The President is pleased to
appoint Shri P. N. Agarwala an officer officiating in GraJe IV
CRs. 1600—100—2000) of the Industrial Management Pool,
substantively to that Giade with effect from l^t October 1972.

No. l/W/59-BPE(IMP).—The President is pleased to
appoint Shri Balcndu Shah an officer officiating In Grade IV
(Rs. 1600—100—2000) of. the Industrial Mana^gement Pool,
substantively to that Grade with effect from 15th January,
1973.

No l/192/59-BPE(IMP).—Th* President is pleased to
appoint Shri R. C. Raizada an officer officiating in Grade V
(Rs. 1300—60—1600) of the Industrial Management Pool,
svibttontively to that Grade with effect from 3rd March 1972.

R. SRINIVASAN, Director
for and on behalf of the President of India

(Department of Economic Affairs)

New Delhi, the March 1973
No. v4.32014/l iTi-Admn II.—The President is pleased to

appoint Kumari N. K. Bhavnani, a permanent officer of Assis-
tant's Grade of C.S.S (of the cadre of the Ministry of Finance)
as a Section Officer in an officiating capacity in the Ministry
of Finance (Department of Economic Affairs) with effect from
5th March, 1973 upto 2lst April, 1973.

K, RADHAKRISHNAN, Under Secy.

(Department of Expenditure)
New Delhi, the 22nd March 1973

No A-32013/I m-E.l(A).—The President is pleased to
appoint Shri C. N. Sudarsanan, a permanent Section Officer
of the Central Secretariat Service, Cadre of the Ministry of
Finance to officiate in the Grade T of the Service tor the period
from the 10th February, 1973 to the 9th April, 1973.

2. The President is also nl»ased to armolnt Shri Suda™,a-lan
as Under Sec^efarv in the Ministrv of Finance, Department of
Expenditure (Civil) for the above mentioned period.

The 24th March 1973

No. PFG(S7i)-E.!(A) m.—Thc President is pleased to
appoint Shri V Srinivasan, a permanent Superintendent of the
National Sample Survey Organisation and officiating as Denu'v
Director in the Ministry of Finance. Derailment of Expendi-
ture (Civil) as Deputy Director on ad hoc basis for a further
period from the 1st March, 1973 to the 31st August, 1973 or
till the post is filled on a legillar basis, whichever h earlier.

The Mst March 1973

No. A-n(f22/i/7l'E.I(A).-~The! President is pleased to
extend the> appointment of Shri H. D Chatterjee, a permanent
officer of the Assistant Cost Accounts Officers' Grade of the
Central Cost Accounts Pool, and presently officiating as Senior
Cost Accounts Officer in the Department of Defence Surmlir^
on ad hoc basis, to officiate as Senior Cost Accounts Officer
in the Department of Defence Supplies on ad hoc basis for
a further period from the forenoon of the 1st March. 1973 to
the 30th June, 1973, or till the post is -filled on regular basis
whichever is earlier '

The 2nd April 1973

No. PPGWiyEKA) PI ~The President is pleased to
appoint Shri H. N. Ray. an officer of the Tndlan Civil Servfce

as Secretary in the Ministry of Finance, Department o^ Expen-
diture with effect from the forenoon of the 2nd April, 1973,
until further orders.

R. L. SUD, Under S

(Defence Division)

New Delhi, the \1th September 1972
No. A-22012/2/72-Estt.—The President is pleased to

appoint Shri B. S. Dhindsa, a permanent officer of Grade I of
the CSS to officiate in the Selection Grade of ffie CSS with
effect from 25th July 1972 to 6th September 1972.

2, The "President is also pleased to appoint Shri B. S.
Dhlhdsa as Deputy Financial Adviser in the Defence Division
of the Ministry of Finance (Department of Expenditure) for
the aforesaid period.

The 18tf; September 1972
No. A-22012/1/72-E.itt.—The President is pleased to appoint

Shri S. D. Ramaswamy, a permanent Section Officer of the
Central Secretariat Service (Department of Steel), to officiate
in Grade I of the Service with effect from the forenoon of 10th
August, 1972 until further orders.

The President is also pleased to appoint Shri S. D Rama-
swamy as Assistant Financial'Adviser in the Defence Division
of the Ministry of Finance until further orders.

The 19th September 1972
No. A-22012/2P2-Evtt.—The President is pleased to nppoint

Shri S. C. Bhatnagar, a permanent Orade I Officer Of the Cen-
tral Secretariat Service to officiate in Selection Grade of the
Service with effect from the afternoon of 19th August, 1972,
until further orders.

The President is also pleased to appoint Shri S. C. Bhatna«ar
as Deputy Financial Adviser in the Defence Division of the
Ministry of Finance until further orders.

No. A-220)2/2/72-Estt.—The President is pleased to
appoint Shri H. S, Mehta, an officer of the Indian Defence
Accounts Service as Deputy Financial Adviser in the Minis! iv
of Finance (Defence Division) in an officiating capacity with
effect from the 7fh September, 1972 until further orders.

The 20th September 1912
No. A-22012/1/72-Estt.—The President is pleaied to appoint

Shri P. Sen, a permanent Section Officer, of C.S.S. to official
in Grade I of the service for the following periods :—

(i) 2-9-72 to 3-10-72
(ii) 5-10-72 to 1-11-72.

The President ii als<? pleased to appoint Shri P. Sen as Assis-
tant Financial Adviser in the DF.A. (Fys1) Section of thr
Ministry of Finance (Defence) at Calcutta for the aforesaid
period.

No. ^-22012 /3/72-Estt—The President Is pleased to
appoint Shri S. M. Saifuilah, an officer of the Military, Land
and Contonment Service, as Assistant Financial Adviser in the
Ministry of Financs (Defence Division) in an officiating cana-
citv with effect from the forenoon of the 5(h September 1972,
until further orders.

The Wh November 1972

No. A-22012/2/72-Estt.~Thv President is pleased to appoint
the following permanent officers of Grade I of the Central
Secretariat Service to officiate in the Selection Grade of the
Service for the period indicated against their names :

1 Shri B S Dhindsa—From 29-9-72 to 28-11-72.
2 Shri T V. Prabhu—From 19-10-72 to 13-11-72 fF>M

2. The President is also please-d to appoint the above men-
tioned officers as Deputy Financial Adviser in the Defence
Division of the Ministry of Finance (Department of Expendi-
ture) for the aforesaid period.

The 29th December 1972

No. A-220\2/2/72-E<:tt.—Thc President is pleased to
appoint Shri Gian Swarup, an officer of the Indira Defence
Accounts Service, as Deputy Financial Adviser In the Ministry
of Fftmnce (Defence Division) in aq officiating capacity with
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effect from the forenoon of 22nd December, 1972, until fur-
ther orders.

The 2nd January 1973
No. A-22012/l/lTr-Estt.—The President is pleased lo ap-

point Shri S. D. Saha, a permanent Section Officer of C.S.S.
to officiate in Grade I of the Service with effect from the fore-
noon of 71h November, 1972 until further orders.

The President is also pleased to appoint Shri S. D. Saha,
as Assistant Financial Adviser in the. Defence Division of the
Ministry of Finance for the aforesaid period.

The 24th January 1973

No. A-22012/1 /73-Estt—The President is pleased to appoint
Shri R. Luikham, a permanent Section Officer of C.S.S., offi-
ciating in Grade I of the Service as Assistant Financial Adviser
in the .Defence Division of the Ministry of Finance with effect
from the forenoon of 8th January, 1973, until further orders.

The 2lst February 1973
No. A-22Q13/l/73-Estt.—Ths President is pleased to

appoint Shri S. K, Mandal, a permanent Officer of Assistants'
Grado of the Central Secretariat Service, Cadre of the Ministry
of Finance to officiate as Section Officer in the 'Factories' Sec-
tion of Defence Division of the Ministry of Finance at Cal-
cutta with effect from 1st January, 1973 to 28th February
1973.

No. ,4-2201 ijl/13'Estt.—The President is pleased to appoint
the undermentioned permanent officers of Assistant's Grade of
the Central S;ctt. Service, Cadre of the Ministry of Finance
to officiate as Section Officer in the Defence Division of the
Ministry of Finance for the period noted against each:

Sl.

1.
2.
3.

No. Name of the Officers

Shri R. P. Sexena
Shri P. Viswanathan
Shri S. K. Anand

Period from which
appointed as Section
Officer.

1-2-73 to 28-2-73
1-2-73 to 28-2-73
1-2-73 to 28-2-73

. The 26th February 1973

No. A~22Q\llXITi-Estt.—The President is pleased to permit
Shri Karam Chand, a permanent Assistant of C.S.S. Cadre
of the Ministry of Finance, officiating in Section Officers'
Grade of the same Cadre and serving as Section Officer in the
Defence Division of the Ministry or Finance, to retire from
Government Service with effect from the afternoon of 21st
February, 1973.

The 9th March 1973
No. A-22013/1/73-Iisit.—The President, is pleased to

appoint Shri G. S, Gupta, a permanent Officer of Assistants'
Grade of the Central Secretariat Service, Cadre of the Minis-
try of Finance to officiate as Section Officer in the Defencej
Division of the Ministry of Finance with effect from 22ndJ

February, 1973 to 31st March, 1973.

The lUth March 1973

No, ,4-22012/3 ITi-Estt.—The President is plea.-ied to
appoint Shri K. P. Khanna, an officer of the A.F.H.Q., Civil
Service, as Assistant Financial Adviser in the Ministry of
Finance (Defence Division) in an officiating capacity with
effect from the forenoon of the 2nd March, 1973 until further
orders.

P. C. TEWARI, Asstt. Financial Adviser

DEPARTMENT OF ATOMIC ENERGY

Bombay-1, the 20th March 1973
No. 1/6(3 j/73-(ff).—The Special Secretary to the Govern-

ment of India in the Department of Atomic Energy is pleased
to appoint Shri S. P. Hircmath, temporary Supervisor of the
Trombay Township Project, Civil Engineering Division of this
Department as Scientific Officer/Engineer grade SB in that
Project, in a temporary capacity, with effect from the forenoon
of February 1, 1973, until further orders.

TARLOK SINGH, Under Secy.

Bombay-l, the 30th March 1973
No l/5(l)/73-PP—The President is pleased to appoint the

undermentioned personnel in the Tarapur Atomic Power
Station of this Department to the Grades and with effect from
the dates mentioned against each, in a temporary capacity,
until further orders :—

Name

1.

2,

Shri Radhakrishna Coyalkar

Shri G. C, Manilal .

Grade to Date of
which appointed
appointed

Scientific March 2,
Officer/ 1973
Engineer- (forenoon)
Grade
SC2
Scientific February
Officer/ 28, 1973
Engineer- (forenoon)
Grade SCI

No. 1/5(1) /73-PP.—-The President is pleased, to appoint
Shri A D. Tejwani, a temporary Assistant Stores Officer in
the Tarapur Atomic Power Station of this Department as Stores
Officer ra the same Station, in a temporary capacity, with effect
from the forenoon of March 3, 1973, until further orders.

Shri Tejwani relinquished charge of the post of Assistant
Stores Officer on the forenoon of March 3, 1973.

The list March 1973
CORRIGENDUM

No. 1/5(2)/72-PP.—The name of "R. R. Gargava" may
be substituted to the nanne "R. K. Gargava" appearing in the
second line of this Department Notification of even number
dated February 2, 1973.

S. K. CHOUDHARY, Under Secy.

Bombay-l, the 3rd April 1973
No. 5/4(63) /73-TE.—The President is pleased to accept

the resignation from service tendered by Shri S. N. Kumar a
temporary Scientific Officer/Engineer-Grade SC2 in the Bhabha
Atomic Research Centre of this Department with effect from
the afternoon of January 14, 1967.

S. G. NAIR, Under Secy.

MINISTRY OF COMMERCE
National Industries Fair

New Delhi, the 16th March 1973
No. 9/73 (U-l/AF/7l-Admn.).—Mrs, Usha Prasad, relin-

quished charge of the post of Assistant Director, in the
National Industries Fair (successor of Third Asian International
Trade Fair), Ministry of Commerce, New Delhi, with effect
from the 28th February. 1973 (A.N.).

PARMATAM SINGH, Under Secy.

DEPARTMENT OF COMMERCIAL INTELLIGENCE
AND STATISTICS

Calcutta-l, the 2nd March 1973
No. Estt.I/\(2)69/1750.—Shri Basant Tiru, a senior per-

manent Superindent of the Department of Commercial Intel-
ligence and Statistics has been appointed to officiate on ad hoc
basis in the ex-cadre post of Machine Tabulation Officer
(Class II Gazetted) in the scale of Rs. 350—25—500—30—
590—EB—30—800—EB—30—830—35—900) from 1st
March, 1973 to 3rd April, 1973 vice Shri Arabinda Biswas
appointed to officiate on ad hoc basis as Assistant Director
(Grade IV I.S.S.).

G. D. MATHUR, Director General

DEPARTMENT OF SUPPLY
New Delhi, the 26th March 1973

No. A-12023/3/73-BEC.—On transfer from the Ministry of
Steel and Mines (Department of Mines), Shri Love Dev Raj,
an officiating Selection Grade Officer of the Railway Board
Secretariat Stenographers' Service and officiating as Private
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Secretary- to the Minister of State in that Ministry has been
appointed as Private Secretary to the Minister of State in the
Department of Supply with effect flrom the afternoon of 5<th
February, 1973, and until further orders.

The 21st March 1973

No. SEfAU/62/BEC.—Thc President is pleased to permit
Shri B. B, Gupta, a permanent Selection Glrade Officer of the
CSSS Cadre of the Ministry of Home Affairs and working
as Private Secretary to the Secretary, Department of Supply
to retire from Government Service with effect from the after-
noon of 31-3-1973 on attaining the age of superannuation.

No. A-19011/2/73-BEC.—Shii P. P. Agarwal, I.C.S. as-
sumed charge of the Office of Secretary to the Government of
India, Department of Supply (toorti Vibhag) in the after-
noon of 31st March, 1973.

The 2nd April 1973

No. 2/7/6b-E\tt./BEC.—Consequent on his retirement from
service, Shri K. Ram, an Officer of the Indian Civil Service
borne on the Cadre of the State Govemmnt of Uttar Pradesh,
relinquished charge of the Office of Secretary to the Govern-
ment of India. Department of Supply on the afternoon of 31st
March, 1973.

S. S KSHETRY, Under Secy.

MINISTRY OF PETROLEUM & CHEMICALS
New Delhi, the 22nd February 1973

No, A-12Q11 / 42 / 7 2-A dm.l.—The President is pleased to
appoint Shri K. C. Bhatnagar, Senior Investigator (Statistical)
in the Ministry of Petroleum, & Chemicals as Research Officer
in the same Ministry, on nn ad hoc basis, with effect from
23-1-J973, to 28-2-1973, or until orders whichever is earlier.

The 13//; March 1973

No. A-l20ll/42/72-Adm.(.—In continuation of this Minis-
try's Notification off even number dated 22nd February 1973
the President is pleased to appoint Shri K. C. Bhatnagar,
Senior Investigator (Statistical) in the Ministiy of Petroleum
and Chemicals as Research Officer in the same Ministry on
an ad-hoc basis with effect from 1-3-1973 to 22-7-73, or until
further orders whichever is earlier.

K. S. MATHUR, Under Secy.

New Dc//i;\ the 6th MmUi 1973

No. A-110\\/3/72-AdnU.—The President is pleased to
appoint Shii K, S. Mathur, permanent officer of Section Ofll-
cers' Grade of the Central Secretariat Service to officiate in
Grade I of the service with effect from 26-1-1973 to 27-3-1973
or until futther orders, whichever is earlier. The President
is also pleased to appont Shri K. S. Mathur as Under Secretary
in the Ministry of Petroleum and Chemicals (Perolcum Aur
Rasayan Mantralaya) for the aforesaid period.

LATA SINGH, Dy, Secy.

MINISTRY OF HEAVY INDUSTRY
New Delhi, the 3rd April 1973

No. A, 12023/1/73-Etft.I.—The President is pleased to
appoint Shri R. K. Dhawan, a permanent Controller of Imparts
and Exports and Private Secretary to the former Minister of
Railways, to officiate on deputation as Additional Private
Secretary to the Minister of Heavy Industry with effect from
5th February, 1973 (FN), until further orders.

2, The President is also pleased to appoint Shri K. H. H.
Chetty, Under Secretary to the Government of Mysore, to
officiate as Additional Private Secretary to the Minister of
Heavy Industry with effect from 5tl> February, 1973 (FN).
until further orders.

No. A. 12023/l/73-E.f.—The President is pleased to appoint
Shri R. NaUrajan. an officiating Grade 1 Officer of the
C.S.S.S cadre of the Ministry of Home Affairs and 1st P.A.
to the former Minister of Railways, to officiate as 1st P.A.
to the Minister of Heavy Industry w.e.f, the forenoon of 5th
February. 1973, until further orders.

P. B. SAXENA, Under Secy-

MINISTRY OF STEEL AND MINES
(Department of Steel)

New Delhi'UQOU. the 22nd March 1973
No. F l(19)/72-Admn.I(.),—On reversion to the post of

Under Secretary Shri A. N. Rajagopalan, a permanent Grade I
Officer o£ the Central Secretariat Service relinquished charge
of the Office of Deputy Secretary in the Department of Steel
with. cffe:t from the forenoon of Maich 6, 1973.

2. The President is pleased to appoint Shri A. N. Rajago-'
palan, a permanent Grade I Office i of the Central Secretariat
Service to officiate in the Selection Grade of that service for
a period of 25 days with effect from 7th March, 1973 to 31st
March, 1973.

3. The President is also pleased to appoint Shri Rajagopalan
to officiate as Deputy Secretary in the Ministry of Steel anld
Mines (Department of Steel) for the aforesaid period.

CHARANJIT LAL. Under Secy.

(Department of Mines)
New Delhi, Hie 26th March 1973

No. 12(4)/72-C4,—The Piesidcilt is pleased to appoint
Shri S. K. Guha Choudhury, a permanent Assistant Coal
Supdt. Gr. I to the post of Deputy Coal Superintendent in the
Coal Controller's Organisation, on a purely temporary and
ad-hoc basis, with effect from 12-3-73 (Forenoon), until
further orders.

K, SUBRAHMANYAN, Under Secy.

(Geological Survey of India)

C'lkutta-U, the 2nd April 1973

No. 142O5/9/60(C)A/19^.—The President is pleased to
grant proforma promotion as Deputy Director General In the
Geological Survey of India under the "next below rules" to
Shri P. K. Ghosh, Director, Geological Survey of India wl>o
is presently holding the ex-cadre post of Chairman, Coal
Board/Coal Controller with effect from the forenoon of
30-11-1972 until further orders.

The 5th April 1973

No. 1465B/n/66(KHR)/19B.—Shri K, Hanumantha Rao.
Junior Mining Engineer, Geological Survey of India, is released
from the services in the Geological Survey of India with effect
from the afternoon of the 18th November, 1972, for loining
the post of Assistant Controller of Mines in the Indian Bureau
of Mines, Hyderabad.

No. 1443.0/3(2)/71/190.—The President is pleased to
appoint Shri S. K. Biswas Geophysicist (Senior), Geological
Survey of India as Superintending Geophysicist (Instrumenta-
tjon) in the same Department with effect from the forenoon
of 5th March, 1973 on ad hoc basis on pay according to rules
in the scale of pay of Rs 1300—60-—1600 in a purely tem-
porary capacity, until further orders.

The 6th April 1973

CORRIGENDUM

No. 149SB/2222(AKB) /19A.—The designation of Shri A.
K. Bhattacharyya as notified in this office corrigendum of
even dated 27-2-1973 may be read as Geologist (Senior)
instead of Geologist (Junior).

M. K. ROY CHOWDHURY, Director General

MINISTRY OF INDUSTRIAL DEVELOPMENT
New Delhi, tile 19th Vehruaty 1973

N't'. A. 31013/13/72-7?,/.—The President is pleased to
appoint Shri M. K. Mukherjee as Assistant Director (Grade I)
in the Small Scale Industries Organisation in a substantive
capacity with cflect from the 1st October, 1967.

No. A. 31013/4/72-E./.—The Picsident is pleased to
appoint the following officers to the gra<'e of Deputy Director,
Industrial Management & Training Division of the small
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Seals Industries Organisation, in a substantive capacity with
effect from the dates shown against their names:—•

M

1,
2.
3

fame of the officer

, Shri F. A, Ryan
. Shri C. V. Kuppuswamy .
. Shri K. K. Mehan .

Date of appointment in a
substantive capacity

1-4-1969
1-2-1970

11-12-1970

No. E.I(G)(K'M).—Shri K. P. Banerjee, a permanent
Grade IV officer of the Central Secretariat Service and officiat-
ing in Section Officers' Grade of the Service, relinquished
charge of the post of Assistant Director in the Commission
of Inquiry On Large Industrial Houses, on the afternoon of
31st January, 1973.

2. The President is pleased to permit Shri K. P. Banerjee
to retire from Government service with effect from the fore-
noon of 1st February, 1973.

3. Shri K. P. Banerjee is permitted to avail of 48 days
Refused Leave with effect from 1st February, 1973.

The 20th February 1973

No. A. 19011/77/71-E.L—Shri Zafar Saifullah, an officer
of the Indian Administrative Service, relinquished charge of
the post of Director in the Ministry oi' industrial Development
with effect from the forenoon of 12th February, 1973.

2. The services of Shri Zafar Saifullah arc replaced at the
disposal of the Government of Mysore with effect from 12th
February, 1973 (Forenoon).

No. A. 31013/10/72-^'./.—The President is pleased to
appoint Shri K. V, Narayanan to the grade of Deputy Director
in the General Administrative Division of the Small Scale
Industries Organisation in a substantive capacity with effect
from the 1st May, 1972.

The 2\st February 1973

No. A. 12023/1/73-E.J The President is pleased to allow
Miss M. R. Tick), an officer permanent in Grade IV of the
Central Secretariat Service, to continue to officiate as Section
Officer upto 17th March, 1973, in the Directorate General of
Technical Development.

The 22nd February 1973
No. A. 32014/3/71-R /.—The President is pleased to appoint

S/Shri R. K. Vailaya, Ram Chandra and M. T. Banerjee of
the Central Secretariat Service cadre of the Ministry ot Edu-
cation, Ministry of Defence and Department of Social Wt Ifare,
rcspjctively, to officiate in the Section Officer's Grade of the
Service on ad-hoc basis in the cadre of the Ministry of Indus-
trial Development with effect from the dates and in the cfliccs
noted against each, until further orders :—

Sl.
N<

1.

2.

3.

Name of the officer
5.

Shri R. K. Vailaya

Shri Ram Chandra

Shri M. T. Banerjee

Date from
which
appointed

1-2-73

8-2-73

8-2-73

Office to which
posted

Office of the
Economic
Adviser.

Directorate General
of Technical
Development,

Do.

No. A. 12023/4/72-fc"Y.~The President is pleased to
appoint Shri H. C. Saxena, a permanent Grade II Steno-
grapher of the Central Secretarial Stenographers Service cadre
of the Ministry o[ Industrial Development to officiate in Grade
I of the Central Secretariat Stenographers Service (Senior
Personal Assistant) in the Directorate General of Technical
Development with effect from the f'orenoow of 23rd December,
1972 to 21st February, 1973.

The 24th February 1973

No. A, 19012/29/70-E./.—Shri N, N. Bahuguna, an officer
officiating in Grade f of the Central Secretariat Stenographers'
Service, relinquished the charge of the post of Private Secre-

tary to Deputy Minister of Industrial Development on the 7th
February, 1973.

2. Shri N. N. Bahuguna was granted earaed leave for a
period of 115 days with effect from 7th February, 1973 to 21st
February, 1973.

3. On retrun from leave, Shri Bahuguna assumed charge of
the post of Senior Personal Assistant (Grade I of the Central
Secretariat Stenographers' Service) in the Ministry of Indus-
trial Development with effect from 22nd February, 1973.

The 26th February 1973

No. A. 19011/79/7l-E.I.—Iti continuation of this Ministry's
Notification oi even number dated 10th January, 1973, Shri
K. S. Bhatnagar, LA.&A.S., has been granted extension of
earned leave for a period of 28 days with effect from 1st
February, 1973 to 28th February, 1973.

2, On the expiry of the leave, the services of Shri K. S.
Bhatnagar are replaced at the disposal of the Comptroller and
Auditor General of India.

No. A. 19012/172/71-i-./.—Shri R, S. Saxeaa, an officer
officiating in the Section Officers' Grade of the Central Secre-
tariat Service relinquished charge of the post of Section
Officer in the Department of Internal Trade with effect from
the 161h February, 1973 (forenoon),

2. The services of Shri Saxena are placed at the disposal of
Ihe Commission of Inquiry on Larjte Industrial Houses with
effect from the forenoon of 16th February, 1973, for appoint-
ment as Assistant Director,

The 27'th March 1973

No. AA901l/\6/W-E.IV^~Shn A. K. Bose Development
Officer (Chemicals) in the Directorate General of Technical
Development, Ministry of Industrial Development, relinquished
charge of that post on the forenoon of the 7th October, 1972.

2. The President "is pleased to appoint Shri A. J£. Bose,
Development Officer in the Directorate General of Technical
Development as Industrial Adviser in that Directorate General
in an officiating capacity for a period of three months w.e.f.
7-10-1972.

Tho President is also pleased to allow Shri A. K. Bose to
continue to officiate as Industrial Adviser in the Directorate
General of Technical Development from the 7th January,
1973 and until further orders.

The 30r/i March 1973

No. .4-19011/28/72-.E./K,—The President is pleased to
appoint Shri V. S, Saxena, a. Junior Technical Officer (Chemi-
cals) iu the Directorate General of Technical Development to
officiate as an Assistant Development Officer (Chemicals)
on tin admlioc basis for the period from the 25th January, 1973
to the 28th February, 1973.

The 3rd April 1973

No. 29/86/65-&./K—Shri R. D. Kawatra, Assistant Deve-
lopment Officer (Chemicals) in 1he Directorate General of
Technical Development. Ministry of Industrial Development
relinquished charge of that post on thc forenoon of 3rd
October, 1972.

2. The President is pleased to appoint Shri R. D, Kawatra
as Development Officer (Chemicals) in an officiating capacity
in the Directorate General of Technical Development, Minis-
try of Industrial Development, for a period of 47 days w.e.f,
the 3rd October, 1972 to the 18th November, 1972.

No. 29/153/65-E.1V —Shri S. N. Agarwal, Assistant Deve-
lopment Officer (Chemicals) in the Directorate General of
Technical Development, Ministry of Industrial Development,
relinquished charge of that post on thc forenoon of the 25th
January, 1973.

2. The President is pleased to appoint Shri S. N, Agarwal
as a Development Officer (Chemicals) in an officiating capa-
city In the Directorate General of Technical Development for
thc period from the 25th January, 1973 to the 28th February,
1973.

No, 3/27/69-E.7F.—The President is pleased to permit
Shri N. K, Ghose. Development Officer (Engineering) in the
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Directorate General of Technical Development to retire from
Government service with effect from the afternoon of the
28th February, 1973.

No. 4/37/6$-E,IV.—The President is pleased to appoint
Dr. A. Scetharamiah, Deputy Director General (Chemicals)
in the Directorate General of Technical Development to offi-
ciate as Director General (Technical Development) with effect
from the forenoon of 26th December, 1972 and until further
orders.

No, A'190n/H/7l-E.IV.-~4T\ continuation of this Minis-
try's Notification of even number dated the 7th February,
1972, the President is pleased to allow Shri Kultar. Singh to
continue to officiate as an Assistant Development Officer
(Chemicals) in the Directorate General of Technical Deve-
lopment for a further period from 13-4-1972 to 31-3-1973.

No. .4-19011 /3/73-E./K—The President is pleased to
appoint Shri V. R. Mehta, an officer of the Central Cost
Accounts Poo] to officiate as Cost Accounts Officer in the
Bureau of Industrial Costs and Prices, Ministry of Industrial
Development, w.e.f, the i'orenoon of 1st March, 1973, and
until further orders.

No. /t-19011729/71--E.1V In continuation of this Minis-
try's Notification of even number dated the 25th April, 1972,
the President is pleased to allow Shri S. K. Guha to continue
to officiate as an Assistant Development Officer (Chemicals)
in the Directorate General of Technical Development for a
further period from 16-3-1972 to 31-3-1793.

No. A-il9011/31/7l-E.lV.—ln continuation of this Minis-
try's Notification of even number dated the 25th April, 1972,
the President is pleased to allow Shri S. K. Dutta Majumdar,
to continue to officiate as an Assistant Development Officer
(Chemicals) in the Directorate General of Technical Deve-
lopment for a further period from 16-3-1972 to 31-3-1973.

No. J4-1901J /10/71 -HIV.—In continuation of this Minis-
try's Notification of even number dated the 13th February,
1973, the President is pleased to allow Shri N. Bhowmlk to
continue to officiate as Industrial Adviser (Chemicals) in the
Directorate General of Technical Development for a further
period from 17-12-1972 to 28-2-1973.

No. A-19ti\l/32/71-EJV.—ln continuation of this Minis-
try's Notification of even number dated the 25th April, 1972,
the President is pleased to allow Shri B. B. Dabral to continue
to officiate as an Assistant Development Officer (Chemicals)
in the Directorate General of Technical Development for a
further period from 16-3-1972 to 31-3-1973.

No. A-\9011/33/7l-E.lV.—In continuation of this Minis
try's Notification of even number dated trie 25th April, 1972,
the President is pleased to allow Shri R. C. Sharma to conti-
nue to officiate as an Assistant Development Officer (Chemi-
cals) in the Directorate General of Technical Development for
a further period from 16-3-1972 to 31-3-1973.

The 5th April 1973

No. A-19011/2/72-E.IV.—In continuation of this Minis-
try's Notification of even number dated the 29th January,
1972, the President is pleased to allow Shri A. K. Chatterjee
to continue to officiate as an Assistant Development Officer
(Chemicals) in the Directorate General of Technical Develop-
ment for a further ne™>d from 13-4-1972 to 31-3-1973.

No. AA9Q\l/\/72-E.lV.—Tn continuation of this Ministry's
Notification of even number dated the 29th January, 1972, the
President is pleased to allow Shri, S. N, Chand to continue
to officiate as an Assistant Development Officer (Chemicals)
in the Directorate General of Technical Development for a
further period from 13-4-1972 to 31-3-1973.

No A-\90UI\9/72-E.lV.—Tn continuation of this Minis-
try's Notification of even number dated the 23rd December,
1972, the President is pleased to allow Shri Bikashendu Bose
to continue to officiate as Assistant Development Officer
(Chemicals) in the Directorate General of Technical Develop-
ment for a further period from the 24th February, 1973 to
the 31st March. 1973.

No. 4/4/6%-EAV.—Tn continuation of this Ministry's
Notification of even number dated the 20th February, 1973,
the President is pleased to allow Shri M, K. Banerjee to conti-
nue us Development Officer (Engineering) in an officiating
tmwiiy in (lie Dirtciovrtie General of Technical Development

for a further period of three months w.e.f, the 10th March,
1973,

No. A-l9O.ll/17/T2-E.IV.—In continuation of this Minis-
try's Notification of even number dated the 24th February,
1973, the President is pleased to allow Shri V. K. Kakar to
continue as Assistant Development Officer (Engineering) in
an officiating capacity in the Directorate General of Technical
Development for a further period of three months w.e.f, the
10th March, 1973. (Forenoon).

No. 29/58/64-E.IV.—In continuation of this Ministry's
Notification of even number dated the 13th February, 1973,
the President is pleased to allow Dr. B^ Shah to continue to
officiate as Deputy Director General (Chemicals) in the
Directorate General of Technical Development w.e.f, the 17th
December, 1972, and until further orders.

G. RAMANATHAN, Under Secy.

New Delhi, lite 30th March 1973

No, B /11 / SSl(IU).—The President is pleased to appoint
Shri I, V. Bapuraj, Deputy Director, who was on deputation
LO the Indian Investment Centre, New Delhi, as Director (Gr.
II) in the office of the Development Commissioner (Small
Scale Industries) with effect from the forenoon of the 1st
February, 1973, upto 31st March,_ 1973, or till the post is
filled on a regular basis, whichever is earlier.

The 31.W March 1973

No, .S/69/A.S7(///).—Consequent upon his appointment in
the Research and Development Organisation for Electrical
Industry, Bhopal, as Assistant Director, Shri S. P. Sarkar re-
linquished charge of the post of Assistant Director (Gr, I) in
the Small Industries Service Institute, New Delhi on the after-
noon of the 22nd January, 1973.

No, W/3/SSK1I1).—On the expiry of his deputation with
the Government of Meghalaya, Shri K. K. Walia assumed
charge of the post of Assistant Director (Gr. I) in the Small
Industries Service Institute, Jaipur, on the forenoon of the
19til January, 1973,

No. J4.19011/JV/5/73-,S;S7(///).—The President Is pleased
to appoint Shri N. Natarajan, a Grade IV Officer of the Indian
Economic Service, as Deputy Director in the Small Industries
Service Institute, New Delhi with effect from the forenoon of
the 27th January. 1973, until further orders.

The 3rd April 1973

No. M/1%/SSI(1I1).—The President is pleased to permit
Shri S. Mani, Assistant Director (Gr. I ) , Small Industries
Service Institute, Bangalore to retire from Government service
with effect from the afternoon of the 20th January, 1973. on
his attaining the age of superannuation of 58 years.

H, L. SETH, Under Secy.

DEPARTMENT OF SCIENCE & TECHNOLOGY

(N.C.S.T. Secretariat)

New Delhi, the 28/A March 1973

No. 19/L4/73-NCST.—The President is pleased to appoint
Shri R. P. Tyagi a permanent Assistant (Grade IV of CSS)
and officiating in a ex-cadre post of Junior Analyst to offi-
ciate as Senior Scientific Officer in the Secretariat of National
Committee on Science and Technology in the pay scale of
Rs. 700—50—1250 with effect from, 23rd March, 1973 until
further orders vice Shri J. K. Ahuja promoted as Principal
Scientific Officer.

No. 19 /55 /73-NCST(G A) .—The President is pleased to
appoint Shri J. K. Ahuja, Senior Scientific Officer in the NCST
Secretariat, Department of Science & Technology on deputation
from Planning Commission to officiate as Principal Scientific
Officer in the Secretariat of the N.CS.T. in the pay scale of
RS . 1100—,50—1200—(10O—1500 with effect from 23rd March.
1973 until further orders vide Dr. N. V. V. Parthasarathl
reverted to his present office,

D. G, MOOKERJEA, Under Secy.



PART I ^ S E C . 2] THE GAZETTE OF INDIA, APRIL 21, 1973 (VAISAKHA 1, 1895) 647

MINISTRY OF HEALTH AND FAMILY PLANNING
(Department of Health)

New Delhi, the 2nd April 1973

No. A.12025 (ii)/4/7 l-Estt.(P).—The Secretary, Ministry
of Heakh and Family Planning is pleased to appoint Shri B.
Kannabiran to the post of Pharmacognocist in the Department
of Health, on probation with effect from the 14th March, 1973
(forenoon).

The 4//i April 1973
No. A22013/26/71-CTS.//.—Consequent on his transfer

Dr, G P. Shairna tin officer of the General Duty Officer, Grade
II of the Central Health Service relinquished charge of the
post of Junior Medical Officer, Central Reserve Police Force
on the afternoon of the 1st March, 1973 and assumed the
charge of the post of Junior Medical Officer, Central Govern-
ment Health Scheme, Delhi on the forenoon of the 9th March,
1973,

The. 6th April 1973
No. A.22012/16/7 3-CHS.I.—Consequent on his reversion

from deputation with the Government of Somalia, Dr. G. S.
Joneja, an officer of General Duty Officer, Grade I of the
Central Health Service assumed charge of the- post of Medi-
cal Officer, Central Government Health Scheme, Delhi, with
effect from the forenoon of the 27th December, 1972.

No. AA2026/103/72-CHS.I.-^Consequent on his transfer,
Dr. S. Naiayana Rao, an officer of the General Duty Officer,
Grade I of the Central Health Service assumed charge of the
post of Assistant Director of Medical Services under the
Andaman-and Nicobar Islands Administration with effect fiom
the afternoon of the 24th February, 1973,

No. A.22012/92/72-CHS.L—Consequent on her transfer
from the Lady Hardinge Medical College and Hospital, New
Delhi, Dr. (Kumari) S. K, Chugh assumed charge of the post
of Lecturer in Medicine, Maulana Azad Medical College, New
Delhi on an ad hoa basis on the forenoon of the 4th Novem-
ber. 1972.

No. A.220[2/10/71-CHSJ.—Consequent on her transfer
from the Himachal Pradesh Medical College, Simla, Dr.
(Smt.) Sada Mukherjee^ an officer of Specialists' Grade of
the Central Health Service assumed charge of the post of
Lecturer in Obstetrics and Gynaecology in the Lady Hardinge
Medical College and Hospital, New Delhi on the< forenoon of.
the 12th February, 1973

No. A .39012/ 15/72-CHS.l.—Consequent on the acceptance
t>£ his resignation, Dr. D. S. Mehta, a.n officer of Specialists'
Gradfe of the Central Health Service relinquished charge of
the post of Associate Professor of Neuro Surgery. G. B. Pant
Hospital, New Delhi on the afternoon of the 2nd January
1973.

No. A.12025(i)-2%/ll-CHSJ.—Tht President is pleased to
appoint Dr. Nirmalya Kumar Majumdar to the Specialists'
Grade of the Central Health Service, on probation, and to
poit him as Assistant Professor of E.N.T., Jawaharlal Insti-
tute of Post-graduate Medical Education & Research, Pondi-
cherry, in o temporary capacity, with effect from the forenoon
of the 9th March, 1973, until further orders.

No. A.22013/13/72-CHS.//.—Consequent on his transfer
from the Himachal Pradesh Government. Dr. M. N. Banerjee,
an officer of the General Duty Officer, Grade II of the Cen-
tral HeaJth Service, assumed charge of the post of Junior
Medical Officer, Central Government Health Scheme, Calcutta
on the forenoon of 21->t March, 1973,

No. ,4.35012/3/73-CtfS.//.—While proceeding on foreign
service with the Government of Libya, Dr. Nirmal Chandra,
an officer of the General Duty Officer, Grade II of the Cen-
tral Health Service, relinquished charge of the post of Junior
Medical Office ,̂ Safdarjang Hospital, New1 Delhi on the after-
noon of the 21it December, 1972.

No. A.220n/144/7\-CHS.H.—Consequent upon his trans-
fer from Himachal Pradesh Government to this Central
Government Health Scheme, Allahabad, Dr. Jincndra Kumar
Jain, an officer of the General Duty Officer, Grade II of the
Central Heallh Service relinquished charge of the post of
Junior Medical Officer under the Government of Himachal
Pradesh on the forenoon of the 1st March T973.

The Vth April 1973

CORRlGb NDUM
No. A 12014/7/7\'CHSJI{Vol. V.) .—Please read. "Dr.

(Smt.) Suundenit Kaur" instead of "Dr (Smt.) Surinderjit
Kdur Kalra" in column 2 at Sr No, 5 in this. Ministry's
Notification No. A.32014/7/71-CHS.IKVol. V)(B), dated the
17/19th Tanuary, 1973

No. A.35O12/4/73-CHS.II.—While proceeding on foreign
service with the Government of Libya. Dr. (Smt.) Satnam,
Bajaj, an officer of the General Duty Officer, Grade II of the
Central Health Service, relinquished charge of the post Of
Junior Medical Officer, Safdarjang Hospital New D«lhi on the
afternoon of 21st December, 1972.

No. ,4.35012/9/73-CHS,//.—While proceeding on foreign
scivice with the Government of Libya Dr, Anand Kumar
Seth, an offlcei of the General Duty Officer, Grade II of the
Central Healfh Service, relinquished charge Of the post of
Junior Medical Officer, Central Government Health Scheme,
New Delhi on the afternoon of 21st December, 1972.

R. N. SINHA, Under Secy.

New Delhi, the 23th March 1973
No. M.11O35/55/72-///.—-While proceeding on deputation

abroad to uarticip.ite in the W H.O. Seminar on Malaria
Epidemiology. Prabudhabat (Thialand), Dr. P. N. Sehgal
relinquished charge of the post of Deputy Director, National
Institute of Communicable Diseases, Directorate General of
Health Services, New Delhi on the afternoon of 17th
February, 1973.

On return from deputation, Dr. P. N. Sehgal, assumed
charge of the post of Deputy Director, National Institute of
Communicable Diseases, on the forenoon of the 5th March,
1973.

P. N. SADHOO, Under Secy.

New Delhi, the 9th April 1973

No. / ) . 3 1 0 1 3 / 4 / 7 2 - E J « . ( P ) . — T h e President is pleased to
confirm Shri P. S, Ramachandran in the post of Drags Con-
troller (India) in the Directorate General of Health Services,
with effect from the 1st January, 1970.

RAMESH BAHADUR, Under Secy.

MINISTRY OF AGRICULTURE

(Department of Agriculture)

New Delhi, the lw March 1973

No. 2-74/69'Estt.I.—In partial modification of this Minis-
try of Agriculture (Department Of Agiiculture) Notifications
of even number dated the 30th December, 1971 & the 22nd
December, 1972, the President is pleased to appoint the
following permanent Assistants (Grade IV of CSS) to the
Section Officers' Grade of the CSS in the Cadre of the Depart-
ment of Agriculture (Ministry of Agriculture) in a substantive
capacity with effect from the dates indicated against each :—

1. Shri P. S. Pinjani Section Officer, Department of
Agriculture—13-3-1971,

2. Shri D. P. Sharma, Section Officer, Directorate of
Economics & Statistics—15-3-1971.

3. Shri S. N. Sajfaya, Section Officer, Department of
Agriculture—1-5-1971.

The 5th March 1973
No. A320\4/2/72-E<;ttJ.—The following permanent Grade

II Stenographer of CSSS belonging to the Cadre of the Depart-
ment of Agriculture and officiating as Grade I of C.S.S.S. In
the Department of Agriculture, relinquished the charge of the
post of Grade T of C.S.S.S. (Senior Personal Assistants) with
cfFett from the dates mentioned against each :—

Shri K. K, Sharma—1-2-1973 (Forenoon),
Shri K R. Shairna—1-2-1973 (Forenoon).
Shri K. C, Taneja—1-2-1973 (Forenoon).
Shri Chander Sen Malhotra—1-2-1973 (Forenoon)
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2. The President is pleased to appoint Shri K. K. Sharma,
a permanent Grade II Stenographer of C.S.S.S. belonging to
the Cadre of Department of Agriculture (Ministry of Agricul-
ture) to officiate as Grade I of C.S.S.S. (Sr. P.A.) in the
Department of Agriculture for the period from 23-2-73 F.N.
to 9-4-73 A.N.

The SH, March 1973

No. \202212/12-Esu.I.—In continuation of this Depart-
ment's Notification of even number dated the 2lst January,
1973, the President is pleased to appoint Shri S. K. Sharma,
a permanent Officer of Section Officers' Grade of the Central
Secretariat Service (Borne on the cadre of thc Department of
Agriculture) to officiate in Grade I of the Service for the
period from 1st February, 1973 to 28th February, 1973
(AN).

2. The" President is also pleased to appoint Shri S. K.
Sharma -to officiate as an Under Secretary in the Ministry of
Agriculture (Department of Agriculture) for the aforesaid
period.

3. The services-of Shri S. K. Sharma, a permanent officer
of Section Officers' Grade of the CSS, officiating In Grade I
thereof and working as an Under Secretary in the Department
of Agriculture are placed at the disposal of the Ministry of
Home Affairs w.e.f, the forenoon of the 1st March. 1973 for
appointment as an Under Secretary.

N\>. A.22012/1/73-E.I.—On reversion from the State Farms
Corporation of India Ltd., New Delhi, Shri J. Chakrabarty,
a permanent officer of Grade I of the Central Secretariat
Service, resumed duty as an Under Secretary in the Ministry
of Agriculture (Department of Agriculture) on the forenoon
of the 1st March, 1973.

S. N. SINHA, Under Secy,

New Delhi, the 30th March 1973
No. 18-1/73-J4W.—The President is pleased to appoint W«.

Cdr C R Rao (4711) FTP) of the Indian Air Force as Pilot
in thc Pre-Invostment Survey of Forest Resources, New Delhi
on a temporary basis with effect from 15-3-1973 (forenoon)
until further orders.

The 2nd April 1973
N\/. X12025/43/71-EE./.—The President is pleased to

appoint Shri K, K. Varghese, as Assistant Director, Deep
Sea Fishing Station, Bombay, in a temporary capacity with
effect from the forenoon of 5th February, 1973, until further
orders.

The 3rd April 1973

No. A.12025/45/11-EE.I.—Th© President is pleased to
appoint Shri A, M. Goorha, as Assistant Engineer, Offshore
Fishing Station, Goa, under the Deep Sea Fishing Organisa-
tion, Bombay, in a temporary capacity with effect from the
forenoon of 17th February. 1973, until further orders.

The Ath April 1973
No. A.l2025/45/ll-EE.L—The President is pleased to

appoint Shri Pranab Ray Choudhury, as Assistant Engineer,
Offshore Fishing Station, Mangalore, under the Deep Sea
Fishing Organisation, Bombay, in a temporary capacity with
effect from the forenoon of 3rd February, 1973, until further
orders.

P. U. THOMAS, Under Secy

(Department of Food)
New Delhi, the 5th April 1973

No AA2O21I2I1\-EL—The President is pleased to appoint
Shri P. L. Nayar, a grade TI officer Of the Central Secretariat
Stenographer's Service, to officiate in the Grade I of the ser-
vice in the cadre of the Department of Food with effect from
the forenoon of 29th March, 1973, until further orders.

U. V. V. L. NARASIMHAM. Under Secy.

New Delhi, the 28th March 1973
No A-19011/2/Ti-EI.—The President has been pleased to

appoint Shr} R. N, Chopra, as Special Secretary to the Gov-

ernment of India in the Ministry of Agriculture (Department
of Food) with effect from the forenoon of the 23rd March,
1973, until further orders.

2. On transfer from the Cabinet Secretariat (Department of
Cabinet Affairs), Shri Chopra assumed charge as Special
Sectary in the Department of Food with effect from the
same date.

S. BANSI. Dy. Secy.

(Department of Community Development & Co-operation)

New Delhi, the 21th March 1973
Nu. A. 1201l/26/72-EsttJ.~The President is pleased to

appoint Shri M. D. Joshi, a permanent Deputy Director In
the Department of Cooperation as Director (Cooperation)
in thc Department of Cooperation, Ministry of Agriculture in
a temporary officiating capacity on regular basis with effect
from 16-3-1973 until further orders,

N. KRISHNAMURTHI. Dy. Secy.

MINISTRY OF EDUCATION & SOCIAL WELFARE
New Delhi, the Ath March 1973

ML F. 5-A/73-CAK2).—The President is pleased to
appoint Shri K, D. Gupta, permanent Archivist (General) in
thc National Archives of India to officiate in the post of
Assistant Director of Archives (Records and Publication')
with effect from 15th January 1973 (F.N.) to 28-2-1973
(A.N.) in place of Shri D. L. Kaka, Assistant Director of
Archives (Records and Publication) who proceeded on leave
from the forenoon of the 15th January 1973,

Shri K. D. Gupta, reverted to the post of Archivist (Gene-
ral) with effect from 28th February, 1973 (afternoon) in the
National Archives of India. New Delhi.

A, S. TALWAR, Under Secy.

New Delhi, the 2nd April 1973
No. F. 4-38/72- YS JT (3).—The President is oleaned to

armolnt the following nsrsons to officiate as Youth Coordi-
nators in the Nohru Yuvak Kendras on deputation purely
on^-hoc basis with effect from the dates shown against each.

S.No. Nime

1 7

S/"Vi
t, Zb llhhKhan

2. Sada Shiv Ram
Sharma

3 Laxmi Shankar
Dadhech

4. Mogh Raj Jain

5 .Hanuman Singh
Verdia

Previous
designation
offloe

3

. P.T.I. Govt.
College,
Dungarpur
(Rajasthan)
Agriculture
Instructor
F.T.C.
Durgapura

. Senior
Teacher
Govt.
Higher Sec.
achool,
Bundi.

. Senior
Teacher
Govt.
Higher
Sec. School
Banner.

, Lecturer in
Sociology,
Govt.
College,
Nathdwara.

Date of
appoint-
ment
as Youth
Coordinator

4

1-3-73

24-2-73

15-2-73

28-2-73

10-3-73

Name of
Nehru
Yuvak
Kendra

5

Dungar-
pur
(Rajas-
than)
Jaipur
(Rajasthan)

Bundi
(Rajasthan)

Banner
(Rajasthan)

Churu
(Rajasthan)
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1

6.

2

Syed Ahlararn
Ali

3

P.I.I. Govt.
College,
Tonk.

4 5

1-3-73 Tonilc
(Rajasthan)

R. K. PATNAIK, Dy. Seay.

(Department of Education)
New Delhi, the 11th March 1973

No. F.22-96/70H.—The President is pleased to appoint
Shri Kashi Ram Sharma, permanent Editor in the Central
Hiadi Directorate to officiate in the temporary post of Linguist
m the Directorate in the pay scale of Rs.-900—50—1250 with
effect from 21-2-73 (F.N.) until further orders.

The 4th April 1973
No. F.25-2/72H.—Shri Abul Faiz, Research Assistant in

the Union Public Service Commission has been appointed as
Vwistant Director in the Central Hindi Directorate on an
ad hoc basis with effect from 8-2-73 (Forenoon) until fur-
ther orders.

N. K. CHAUHAN. Asstt. Edul. Adviser

New Delhi, the 22nd March 1973
No. F.36/6/70-E.I.—Shri D. K, Saksena assumed charge

of the po-it of Assistant Educational Adviser in the Education
Section, Embassy of India, Moscow on the forenoon of 15th
January, J973.

The 29th March 1973

No. J4.32011/2/73-.E./_The President is pleased to appoint
Shri P. C. Sharma, Assistant Educational Adviser, to officiate
as Deputy Educational Adviser in the Ministry of Education
and Social Welfare (Department of Education) on ad hoc
basis with effect from the forenoon of the 12th March, 1973,
until further orders,

The 4th April 1973
No. F,15-254/64-7s./.—The President is pleased to appoint

Shri H. L. Luthra. Educational Officer (General) td officiate
as Assistant Educational Adviser (General) in the Ministry
of Education and Social Welfare (Department of Education)
on adJwc basis with effect from the forenoon of th© 20th
October, 1972 until further orders.

K. K. BAKST, Under Secy.

(Department of Cmtare)
New Delhi, the 3rd April 1973

No. A.U0\i/3/72-E&C.—_The President is pleased to
appoint Shri Mohan Mukherji as Additional Secretary In the
Departments of Education & Culture, particularly to look-
after the department of Culture, with effect from the forenoon
of the 3rd April, 1973, until further orders.

K. G, KRISHNA MOORTHY, Under Secy.

(Department of Social Welfare)
New Delhi, the 3Ut March 1973

No. AA9/3/13-Estu—On transfer from the Department
of Rehabilitation, Shri P. N. Luthra, an officer of the Indian
Administrative Service (Union Territories cadre), assumed
charge as Additional Secretary to the Government of India
in the Department of Social Welfare, with effect from the
afternoon of 31st March. 1973.

M. N. VAIDYANATHAN, Under Secy.

MINISTRY OF COMMUNICATIONS

New Delhi-l, the 30th March 1973
No. A.3HO\3/VTS'Admn.—On his attaining th0 age of

superannuation, Shri S. N. Gupta, a permanent Assistant and
oflficiatlnp Section Officer of Central Secretariat Service in the
Ca4ve of the Ministry of Communications, retired from
Government service w.e.f, the forenoon of the 14th March,
1973.

M L. KAKAR, Under Secy,

New Delhi-], the 4th April 1973

No. A.320l2/2/ll-Aclmn.—T:he President is pleased to
appoint Shri S. B. Velankar, an officiating Member, P&T
Board to officiate as Senior Member (Postal Operations) and
ex-officio Additional Secretary to the Government of India,
w.e.f. 1-7-1972 (FN) and until further orders.

R. S. AGGARWAL, Under Secy.

New Delhi, the 5th April 1973

No. A.32O13/ 1/73-OC—The President is pleased to appoint
Shri G, Seshadri, Director, Overseas Communications Service,
as officiating Deputy Director General (Traffic on an ad hoc
basis with effect from the 5th March; 1973 and until further
orders.

R. P. MOHLA. Under Secy.

(Posts and Telegraphs Board)

New Delhi-UOQOl, the 2nd April 1973

No. 213/n/n-STAJL—The Posts and Telegraphs Board
is pleased to appoint Shri Rajinder Singh Sangha, Engineering
Supervisor to Telegraph Engineering Service Class II on a
purely temporary and ad hoc basis and until further orders
with effect from 22nd February, 1973 and to post him as
Scientific and Technical Officer Grade I in Telecommunication
Research Centre, Posts and Telegraphs Directorate. New
Delhi with effect from the same date.

J. P. GARG, Dir. Staff Telecom.

New ZJetti-110001, the 4th Apiil 1973
No. 12/28/73-57^. 7—The President is pleased to appoint

the; undermentioned officers of the Telegraph Engineering
Service Class II to hold charge in the Senior scale of the Tele-
graph Engineering Service Class I and post them against the
pasts—.and with effect fmra the dates shown against each,
rhslr aooointment to the Senior Scale of trie Telegraph
Engineering Servic; CHss T is purely temporary and on adhoc
basis and until further orders :—•

Name

S/Shri
1. R. V. Bhatt

2. P. R. Singh

Post against
which
posted

. Divisional
Engineer
Telegraphs,
Nagpur

. Divisional
Engineer
Telegraohs,
Coaxial
Cable
Construction
Bareilly.

Date from
which
appointed
to hold
charge

8-12-72

22-1-73
A.N.

>

No. 16/1/73-STA I.—Shri G. Ayyavoo, Divisional Engineer
Phones Madurai and a permanent officer of Senior Time
Scale of Telegraph Engineering Service Class I from service
with effect from 22-2-1973.

The 5th April 1973

No. 12/1 pi-STA-HIV),—The President is pleased to
appoint Shri K. B. Hodiwala, an officer of T.E.S. Class II to
hold charge in the Senior Scale of T.E.S. Class I in Gujarat
Circle as a purely temporary measure in a local arrangement
for the period from 1-12-72 to 29-4-73 or till the termination
of the arrangement, whichever is earlier.

No. 69/1/72-STA.I.—On transfer from the Central Public
Works Department, Shri S. N. P^a-iad, Superintending Engi-
neer (Electrical), Food Storage Electrical Circle. Central
Public Works Department, is appointed as Superintending
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Engineer (Electrical), P&T Electrical Circle New Delhi
with effect frcim the 16th March, 1973 A/N.

S. C. SACHDEVA, Asstt. Dlr, General (SGT)

New Delhi-l 10001, the Mi April 1973
No. 2-l/73-SPA.II.~The, President is pleased to order that

the following officers of ihe grade of Chief Accounts Officers
who have been working on an ad-hoc basis as Directors may
be appointed to officiate in the Junior Administrative Grade
of the Indian P&T Accounts & Finance Service Class I with
effect from 19th February, 1973 and until further orders.

1, Shri S, RttghaV;«;hmi,
Director Implementation,
P&T Directorate.
New Delhi.

2. Shri N. Vasudevan,
Director (Budget),
P&T Directorate,
New Delhi.

?. Shri K. S. Aiyak'utty,
Director (Accounts & Finance),
Maharashtra Circle,
Bombay.

4. Shri S. Vcnkatasubriimaniaa-
Director (Accounts & Finance),
Telephone District,
Calcutta.

5. Shri K. L. Sobti.
Director (Accounts).
P&T Directorate,
New Delhi.

6. Shri P. K.. Nair.
Director (Finance),
P&T Directorate,
New Delhi.

7. Shri R. N. Sinha,
Director (Sl),
PAT Directorate,
New Delhi.

8. Shri G. N. Muthuswamy,
Director (D.E.),
P&T Directorate,
New Delhi.

9. Shri H. C. P. Verma,
Director (Accounts &. Finance),
Telephone District,
Bombay.

No 2-im-SPAJt.—In continuation of PAT Board's Noti-
fication No 2-1/72-SPA.II, dated 8th March, 1972, the Presi-
dent is pleased to grant to Shri A. Gopal Rao, at present on
deputation to the Ministry of Finance (Department of Expen-
diture), for the purpose of second proviso to FR30(l), pro-
forma promotion in the Junior Administrative Grade of the
Indian P&T Accounts and Finance Service Class I with effect
from 19-2-1973, until further orders.

S JAGANNADHAN, Asstt. Dlr, General P&T

MINISTRY OF TOURISM & CIVIL AVIATION
New Delhi, the 4th April 1973

No. /4.32012/2/72-Af.—-The President has been pleaded tc
appoint the undermentioned Assistant Meteorologist in the
India Meteorological Department, to officiate as Meteorologist
Grade 71 in that Department with effect from the* dates shown
against their names and until further orders:—

S. No. Name of Officer and Date of appointment
1, Shri P. J. Rajagopalacbarl—12-2-1973 (F.N.).
2, Shri L. C. Sharma—15-2-1973 (F.N.).

M R. SHARMA. Under Secy.

New Delhi, ihe 5th April, 1973
No. A.U0ll/3/73-Admn.—The President 5s pleased to

appoint Shri T. Arumugham, a permanent Officer of the

Selection Grade of the C.S.S. and Deputy Secretary in the
Ministry of Tourism and Civil Aviation as a Director in the
Ministry of Tourism and Civil Aviation with effect from
.<>-4-1973(F.N.) and until further orders.

A. R. GOEL, Under Secy.

(Department of Tourism)
New Delhi~\, the 4th April, 1973

No, A.22020n/73-AttmnJ~The Secretary, Ministry of
Tourism and Civil Aviation is pleased to appoint Shri A.P.
Chowdhry, officiating as Information Assistant in this Depart-
ment to officiate as Assistant Director in a temporary capacity
on ad-hoc basis with effect from the forenoon of the 21st
March, 1973, until further ordcis.

G. L GUPTA. Dy. Secy.

MINISTRY OF SHIPPING AND TRANSPORT
(Transport Wins)

New Delhi-l, the 5th April, 1973

No. ECS(9)/73.—Shri K. Lakshmanna, an officer perma-
nent in the Section Officer's srade of the CSS, relinquished
:harge of the post of Under Secretary, Ministry of Shipping
ind Transport (Road* Wing) w.e.f, the afternoon of the 7th
Februarvj 1973 and reverted to liis permanent post of Section
Dfficer in the Roads Winjt w.e.f, thc same date.

M. K. RAMASWAMV, Under Secy.

(Roads Wing)
New Delhi-], the 30th March, 1973

No, A-4(?>)/7Z-VoUl.—The President is pleased to appoint
Shri K. Pachaiyappan, Executive Engineer, Ministry of Ship-
pinjt and Transport (Roads Wing) to officiate as Superintend-
ing Engineer in this Ministry at New Delhi on a purely ad-hoc
bavjs with effect from the forenoon 9th March, 1973 vice
Shri R. K. Saxcna, Superintending Engineer on leave.

The 3rd April, 1973
No. A-3(4)/72-VolJlI.—The President is pleased to appoint

Shri R. S. Mangar, Assistant Executive Engineer in the
Ministry of Shipping and Transport (Roads Wins). New Delhi,
to officiate as Executive Engineer in this Ministry at New Delhi
on ad-hoc basis with effect from the forenoon of thc 16th
March 1973 until further orders.

The 4th April, 1973
No. A-lO(2)/72-Vol- //.—In continuation of this Ministry's

Notification No. A-10(2)/72-Vol IF dated the 23rd December,
1972, the President is pleased to extend the appointment of
the under mentioned officers in the Ministry of Shipping and
Transport (Roads Wing), New Delhi, on an ad hoc basis for
the period as spacifled against each, with effect from the 3rd
February 1973 :—

S.I

1.

2.

3.

4.

>Jo. Name of Officer

Shri P. C. Bhasin

Shri N. Sen .

Shri T. N. Bhargava

Shri D. R. Upadhyaya

Designation

. Chief
Engineer
(Bridges)

. Chief
Engineer
(Roads)

. Chief
Engineer
{ RoadO

. Chief
Engineer
(Roads)

Period

3 months

3 months

3 months

3 months

The 7th April. 1973

No. /i-5(6O)/70.—The President is pleased to accept the
resignation of Shri R. K. Shah, from the post of Assistant
Executive Engineer in the Ministry of Shipping and Transport
(Roads WHIR) with effect from the 25th September, 1972.

P. L. GUPTA, Under Secy.
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MINISTRY OF RAILWAYS
(Railway Board)

I\LW Delhi, the 28th Match 1973
No. £(flfl)1-72/10/14,—Shri K. C. Bhatia, Officiating Sec-

lion Officer, Railway Hoard, reverted as Assistant with effect
fiom 30-1-73.

N. /i(«fl)I-72/10/10.—Shri R. S. Saroha. officiating Seqtion
Officer, Railway Board, h reverted as Assistant, with effect
fiom the forenoon of 5-3-1973.

No. E(RB)/l-72/lO/\7.-~Shri Orakar Nath, Officiating Sec-
tion Officer, Railway Boaid, reverted as Assistant with effect
from 18-2-1973.

No_ IMM/73/5/L,—Shri K.S.A. Padmanabhan. Director,
Finance, Railway Board, is appointed as. Additional Member,
(Staff), Railway Board, and ex-officio Additional Secretary to
the Government of India in the Ministry of Railways, with
effect from the afternoon, of 14th March, 1973, until further
orders.

2nd Apt it 1973
No. E(RB)l-72/10/17.—Shri S.K, Raman, an Assistant in

the Railway Board was promoted to officiate <is Section Officer
with effect from the forenoon of 11-12-72 till the afternoon
ot 8-3-1973.

H. F. PINTO, Secy & cv-officio Jt. Secy.

New Delhi the 2%th Match, 1973
No. L(O)lU-72PM6/l66.—On transfer from South Eastern

Railway, Shri S. N. Mittcr, officiating Deputy Chief COrnmci-
eial Superintendent in the Junior Administrative Grade is
appointed to officiate as Transportation Superintendent (Claims
Prevention) in the Intermediate Administrative Grade on
Northeast Frontier Railway with effect from 29th January,
1973.

The 29th March 1973
No. E< 0)7/7-72/7*2/177—On tj-amfet- from North Eastern

Railway, Shri-S.S.E. Ho;>ain Shah, officiating lunior Adminis-
trative Grade Officer of Indian Railway Account^ Service^ is
appointed to officiate as Deputy Financial Adviser in Inter-
mediate Administrative Grade on Northeast Frontier Railway
with effect from 22nd December, 1972,

The 30th March 1973
No. E(O)UI-73PM6/3.—$fon R K. Vir. an officiating Junior

Administrative Officer of Indian Railway Service of Electrical
Engineers, South Eastern Railway, h appointed to officiate as
Superintendent (Electrical) in the Intermediate Administrative
•Grade, on that Railway, with effect from H-5-1972.

The 3h/ March 1973
No. E(0)Itl-72PM6/27,\.—On transfer from South Central

Railway, Shri B. Jaya-jaya Rao, officiating Deputy Chief
EnHneer in Junior Administrative Grade is apopinted to
officiate as Divisional Superintendent in Intermediate Adminis-
trative Grade on Northeast Frontier Railway with effect from
30th November, 1972.

JVC E(O)J/f-72PM6(261).—On transfer from Northern
Railway, Shri A.K. Bhattacharjee, officiating Senior Scale
•Officer of Indian Railway Service of Encineers, i; appointed to
officiate as Deputy Chief Engineer in Junior Administrative
•Grade on Eastern Railway, with effect from 3rd January,
1973.

Nk. E(O) M-7 2PM6/271.—Shri N.N. Subramanian, offl-
ciatiilE Deputy Controller of Stores (Junior Administrative
<7rade). Southern Railway, is appointed to officiate as Super-
intendent (Stores) in the Intermediate Administrative Grade
•on Thai Railway with effect from 4th January, 1973 (F.N.).

TJw 1st April 1973
No. E (ffP)71/l/44—The President is pleased to promote

P3".inn;ntly thj undor-msntioned permanent and officiating
diu U OTbjrs in tho Junior Scale of the Indian Railway
Traffic Sjrvici with offset from the date and on the Railway
noted against each :—

S.r-

1

1

*o.

2

Shri R N.
Shri R. K

Name

Biswas
Mitia

Railway

3

Eastern
. North

Fastcrn

Date
4

4-12-1972
4-12-1972

i
3,
4.

5.
6.

1

Shri Raj Kumu Ciuddha .
Shri N. L. Mukherjee

Shri G. S. Hiriyanna
Shri T. A. Peters

3

, Northern
South
Eastern
Southern

. Westei n

4

4-12-1972
4-12-1972

4-12-1972
4-12-1972

I he 3nl April 1973
No E(0P) 71/1/24—The President is pleased to promote

permanently ihc uidor-m:ntioned Permanent/Officiating Cl;iss
U Officjrs'in thj Junior Scab of the Indian Railway Service
of Electricil Engines with effect from 7-11-1972 on the
Railway Administration noted against each :—

S.I

1.
2.
3.

4.

5
6.

Mo. Name

Shri P. K. Banerjee
ShuNandLal
Shri L. N. Sur

Shri K. M. Limayc

S'ln A. R Hmmujim
Shii B. M. Tripathi.

R ailway
Adminis-
tration

Lastern
Northern
South
Fnsletn

. South
Eastern
Southern
C.L.W.

The 4th April 1973
No. E(O)II1-71PM6/16—On transfer from the Integral

Coach Factory, Shri T.K.A. Iyer, officiating Senior Scale
Officer of the Indian Railway Service of Electrical Engineers,
is appointed to officiate as Deputy Chief Electrical Engineer
in the Junior Administrative Grade on the South Eastern
Railway, with effect from 25th January, 1973 afternoon.

H F . PINTO, Secy, Rly. Board.

MINISTRY OF IRRIGATION AND POWER
New Delhi, the 31st March 1973

No. i/73-G#.F.5(20)/71-Gfl.—Consequent upon the
acceptance of his resignation from the post of Assistant Engi-
neer, Ganga Basin Water Resources Organisation, Shri L. K.
Ghosh relinquished charge of the Office of Assistant Engineer,
Water Resources Survey Sub-Division, Jhansi, with effect from
the Forenoon of 15th February, 1973.

L. C. GARG, for Commissioner (GB).

MINISTRY OF INFORMATION AND BROADCASTING

Nun Dclhi-i. the 28th March 1973

No. 17(14)/71-i*(£>).—The President is pleased to appoint
Shri M.S. Iyenger, Executive Engineer (Civil), Gujarat State
Public Works Department, Gandhi Nagar, as Superintending
Fngineer (Civil) in the Civil Construction Wing of All India
Radio on deputation an ad-hoc basis with effect from Febru-
ary 22, 1973 for a period of one year.

The 31.5/ Marali 1973
No, 303(3)/72-/J(D).—The President is pleased to appoint

Shri A. V. Ramanan, Assistant Station Engineer, T.V. Centre,
All India Radio, Bombay to officiate in the cadre of Station
Engineer, All India Radio and to post him as Deputy Instal-
lation Engineer in the office of Regional Engineer (West).
All India Radio, Bombay with effect from March 5, 1973,
until further orders

R. K. GUPTA, Under Secy.

New Delhi, the 29th March 1973

No. A-19Q12/4/7 l-Admn.)L—In accordance with the
clause (i)(i) of Rule 56 of the Fundamental Rules, the
President is pleased to order retirement from Government
service of Shri J. S. Budhraja, permanent Section Officer,
Publications Division, of the Central Secretariat Service Cadrc
of the Ministry of Information and Broadcasting, ^i(h effect
from the afternoon of 19th September, 1972, on attaining ihe
age of 55 yeari.
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The 30th Match 1973

No. 38013/ l/73-Admn 11.—The President is pleated to
permit Shri Srinivas Narain, officiating Section Officer in the
Directorate General of All India Radio, of the Central Sec-
retariat Service Cadre of the Ministry of Information and
Broadcasting, to retire from Government service with effect
from the afternoon of the 28th February, 1973, on attaining
the age of superannuation.

B. K. SHARMA, Under Secy.

New Delhi-1, the 3rd April. 1973

No. FF/336/C1S.—The President is pleased to appoint
Shri V.P, Arora a permanent Grade III and officiating Grade
II Officer of the Central Information Service to officiate in
Grade I of the service with effect from the 28th December,
,1972, until further orders.

2 Shri V. P. Arora, relinquished charge of thenost of Assis-
tant. News Editor. Television Centre, All Tndia Radio. New
Delhi and assumed charge of the post of News Editor, News
Services Division, All India Radio, New Delhi on the same
date.

J. SANYAL, Under Secy.

MINISTRY OF WORKS AND HOUSING
New DcM, the \6tli March 1973

No, A-11013/1/73-Adml.—The President is pleased to
appoint Shri M, Kumar, a permanent Grade II Officer of the
C.S.S.S. cadre of the Ministry of Shipping and Transport who
was working as Additional P.S, to the Minister of State in
the Ministry of Shipping & Transport till the forenoon of the
5th February. 1973, as Additional Private Secretary to the
Minister of State in the Ministry of Works & Housing with
effect from the forenoon of the 5th February, 1973, until
further orders.

V. R. IYER, Under Secy.

Directorate of Printing
New Delhi, the 3rd March 1973

N (1)/AW I All,—The President is plea ed to appoint
Shri T.N Niman, Project Officer, Directorate of Printing,
New Delhi, to officiate on a temporary basfs, as Joint Direc-
tor (Norms), in the Directorate of Printing, New Delhi, with
etfeet from the afternoon of 13th February, 1973. until
further orders.

R. K. CHIB, Dy. Dhector Admn.

MINISTRY OF LABOUR AND REHABILITATION
(Department of Labour and Employment)

New ZM/u-110001. the 31M March 1973
No. DGE&T 26/319/7l-AdmJ.—The President is pleased

to appoint Shri S.N. Dobhal. Assistant Stati tical Officer (Em-
ployment) on deputation from the Planning Commission as
Research Officer (Class I Gazetted) in the Directorate
General of Employment & Training, Ministry of Labour and
Rehabilitation (Department of Labour and Employment) with
cJIect from the forenoon of the 1st March. 1973 for a period
Ttcrt̂  exceeding six months or till the post is filled on regular
basis whichever is earlier.

B. K. SAKSENA, Administrative Officer.

New Delhi-It0001, the 31st March 1973

No. A/33023/1/73-LWr IT.—Consequent on his nomina-
tion for participation in the Labour Administration course in
United Kingdom, commencins from 12th March, 1973, Shri
K. Lakshrpinarayanan Assistant Director nnd a G*ade TV
Officer of Indian Economic Service handed over charge of
the post of Assistant Director, Department of Labour and
Employment on the 6th March, 1973 (AN).

R. KUNJITHAPADAM, Under Secy.

New Delhi-UOWl, the 31st March 1973
No, A.U016/9/72-CLT.—The President is pleased tot accept

the resignation tendered by Dr. (Misi) Kamla Matnur. Deputy
Director (Research) in the; Indian Institute of Laboui Studies,
New Delhi with effect from the forenoon of 20th March,
1973.

The Sih April 1973
CORRIGENDUM

No. 1/41/63-PLO.—In notification No. 1/41/63-PLO,
dated the 5th January, 1973 of the Government of India in
the Ministry of Labour and Rehabilitation (Department of
Labour and Employment) published in the Gazette of India
Part I, Section (ii) dated the 27th January, 1973, for the
words "16th August, 1972 to 13th December, 1972 (After-
noon), being the date of his compulsory retirement." please
lead "14th December, 1972 being the date of hi;, compulsory
retirement."

C. R. NATR. Under Secy.

(Directorate General of Factory Advice Service Hud Labour
Institute)

Bombay-21 (,DD), the 3h / Match 1973
No. 37/69/69-Admn.—Consequent on his reversion to the

Mini ,try of Labour and Rehabilitation, New Delhi, Shri G. D,
Ganguly, permanent Assistant Grade IV Central Secretariat
Service and Officiating Administrative Officer relinquished the
charge of the post of Administrative Officer in the Regional
Labour Institute, Calcutta w.e.f. 21st March, 1973 (A.N.)

B. J. RAMRAKHIANI, Dy. D.G.

(Department of Rehabilitation)
New Delhi-U, the 27th Match 1973

No. A12023n2)/72-Adm.l.—rht President Is pleased to
appoint Shri Khushi Ram, a permanent officer of the Section
Officer̂ 1 Grade of the Central Secretariat Service as Senior
Analyst in the Department of Rehabilitation, Ministry of
Labour and Rehabilitation for a further period of tltreer
months with effect from the 1st March, 1973 to the 31st May.
1973.

J. K. AHLUWALIA, Under Secy.

New Delhi, the 19th March 1973
No. 6(1) 171-RH.111.—Shri S.M Gurbaicani, officiating as

Operational Engineer in the scale of Rs. 1100-1400 on ad-hfoc
basis is reverted to the Post of Divisional Engineer in the
coale of Rs 700-1250 in the Rehabilitation Reclamation Orga-
nisation, Jeypore (Orissa) with effect from the forenoon of
16th November, 1972.

J. S. AHUJA. Under Secy.

Branch Secretariat
Caluilta-17, the 10th Novembei 1972

No. 7(35)/72-R.—The President is pleased to appoint
Shri N . C. Banerjee. S.A.S.I \ccountant of the Office; of the
Senior Deputy Accountant General, Commerce Works and
Miscellaneous, Calcutta as Accountants Officer (CTCs)
(Scale Rs 590-30-830-35-900) in the office of the Joint Direc-
tor of Refugees, Calcutta, on usual deputation terms, in a
purely temporary capacity, with effect from the 30th October,
1972 (Forenoon) until further orders.

P. K. MAITRA, Under Secy.

Calcutta-Yl, the 22nd February 1973
No. 3(117)ni-A^mn.—Shri K Chowdhuri, a permanent

Assistant of Central Secretariat Scheme, Cad--c of the Ministry
of Finance and appointed to Officiate" ac Section Officer in
the Branch Secretariat, Department of Rehabilitation, Ministry
of Labour & Rohabiliiation, Calcutta vide this. Department's
Notification of even number dated 12-8-71 relinquished charge
of the post held in this Department with effect from the after-
noon of the 31st of January, 1973.

B. BHATTACHARYA, Under Secy,
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